2165

BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO.367/2022

IN THE MATTER OF
RAJENDRA PRASAD GUPTA
...APPLICANT
VERSUS
THE STATE OF UTTAR PRADESH & ORS.
...RESPONDENT(s)
INDEX
S. PARTICULARS PAGE NO.

NO.

STATE ACTION PLAN BY WAY OF
AFFIDAVIT BY THE SECRETARY,
ENVIRONMENT, FOREST AND CLIMATE
CHANGE, STATE OF U.P. IN COMPLIANCE
OF ORDER DATED 04.11.2024 PASSED BY
THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

A COPY OF LETTER AND MOM ARE
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-1 (COLLY)
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3. | ACOPY OF THE MOM DATED 19.12.2024 AND
08.08.2025 IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE-2

4. | A COPY OF THE STATE PLAN IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-3

THROUGH COUNSEL
BHANWAR INGH JADON

STANDING COUNCIL FOR THE STATE OF U.P.
bhanwar09jadon(@gmail.com | 6375115224

DATE: 19/11/2025
PLACE: NOIDA
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RAJENDRA PRASAD GUPTA
...APPLICANT
VERSUS
THE STATE OF UTTAR PRADESH & ORS.
...RESPONDENT(s)

STATE ACTION PLAN BY WAY OF AFFIDAVIT BY_ THE

SECRETARY, ENVIRONMENT, FOREST AND CLIMATE

CHANGE, STATE OF U.P. IN COMPLIANCE OF ORDER DATED

04.11.2024 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

I, Maneesh Mittal, S/o Late Ram Autar Mittal, aged about 45 years,

Secretary, Environment, Forest And Climate Change Department, State of

That I am well conversant with the facts and circumstances of the

present case and am competent to swear this affidavit.

That the present matter has been filed before the Hon’ble Tribunal for
the issue of sewage, domestic waste water and untreated industrial

waste water being discharge of in River Ganga at Varanasi, rendering

Q
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the river Ganga being polluted and not fit for bathing the holy water.
As a result, hurting the sentiments of the devotees by depriving them
of holy waters of river Ganga at Varanasi. The complaint specially
refers to the locations like Sunbeam School Samane Ghat, Varanasi,
Ravidash Park Nagava Varanasi, Sankat Mochan Nala, Batuspur Sarai

Nandan Varanasi and Tegara Morh Ramnagar, Varanasi.

That the Hon’ble Tribunal vide order dated 16.10.2024, which was
uploaded on 04.11.2024, has directed the Deponent to prepare and
submit a State Action Plan with due approval from Chief
Secretary/Additional Chief Secretary, Environment. The operative

part of the aforementioned order is stated below:

“...50. The Secretary, Environment, Forest and Climate
Change Department, Government of Uttar Pradesh is directed
fo prepare and submit to UPPCB within three months State
Plan, with due approval from Chief Secretary/Additional Chief
Secretary, Environment and in consultation with Principal
Secretaries, Urban and Panchayati Raj, Government of Uttar
Pradesh, NMCG and State Ganga Committee and implement

the same in respect of Varanasi in consultation and

coordination and also with requisite superintendence and
monitoring through State Ganga Committee, the District Ganga

Committee, Varanasi and Chandauli, the District Magistrates,
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Varanasi and Chandauli, the Municipal Corporation,
Varanasi, District Zila Panchayat Chandauli, Uttar Pradesh
Jal Nigam (Urban) and Uttar Pradesh Jal Nigam (Rural) and
Varanasi Development Authority and other local/municipal
authorities. Municipal Corporation, Varanasi, District Zila
Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban), Uttar
Pradesh Jal Nigam (Rural) and Varanasi Development
Authority are also directed to prepare and submit to UPPCB
within three months Action Plan with components of (i)
assessment of entire sewage and industrial effluent generated
in Varanasi and flow in all drains originating or flowing
through Varanasi carrying discharge to river Ganga or its
Tributaries in Varanasi, (ii) tapping of all drains and treatment
of entire sewage and industrial effluent generated in Varanasi
and (iii) abatement and control of pollution by discharge of any

other pollutant in river ganga with (i) details of project, (ii)

(2 budgetary allocation, (iii) authority/agency for execution and
T}/Y (iv) interim measures to be taken for abatement and control of

A

water pollution...”

4. That the Deponent, in adherence to the order dated 16.10.2024 passed
by this Hon’ble Tribunal, has, vide various communication dated

06.01.2025, 08.02.2025 and 31.10.2025, and meetings dated
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21.01.2025, 10.02.2025, and 04.11.2025 duly sought requisite
information/ action plan from the concerned departments regarding
the status of the action points enumerated in the order dated
16.10.2024, in the prescribed format. That vide the aforementioned
communications and meetings, the Deponent has issued strict
instructions to ensure that a proper action plan be prepared and is duly
submitted to the Deponent department.

A copy of letter and MOM are annexed herewith and marked as

ANNEXURE-1 (Colly).

That it is further submitted that several review meetings were
convened under the chairmanship of the Chief Secretary, State of
Uttar Pradesh, on 19.12.2024 and 08.08.2025. During the said
meeting, the Chief Secretary delineated the responsibilities of the
respective departments in relation to their assigned tasks and expressly
directed them to ensure that no untreated domestic or industrial
_effluents are dischargcd into the River Ganga or River Varuna within
the districts of Varanasi and Chandauli. The departments were further
directed to submit their respective compliance reports to the Deponent
at the earliest.
A copy of the MOM dated 19.12.2024 and 08.08.2025 is annexed

herewith and marked as ANNEXURE-2.
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6. That in compliance of the directions issued by the Chief Secretary,
U.P. and the Deponent, the concerned departments have submitted

their respective reports to the Environment department.

7. That as per the reports submitted by the concerned departments, the
Deponent has duly prepared the State Plan, with approval from the
Chief Secretary, with timelines to ensure that no untreated domestic
and industrial effluent will be discharged in the River Ganga and
Varuna.

A copy of the State Plan is annexed herewith and marked as

ANNEXURE-3.

8. That it is submitted that there are total 76 drains being discharged in
River Ganga and Varuna, out of which, for total 31 drains (7 drains of
River Ganga and 24 drains of River Varuna), partially tapped/
untapped, carrying untreated domestic effluent, State Action Plan has
been prepared comprising of the interim action plan and future action

%, plan along with its timelines.

requisite actions are being taken to ensure compliances with the

directions issued by this Hon’ble Tribunal and environmental norms.

10.  That Hence, the present affidavit is being filed for the kind

consideration and perusal of this Hon’ble Tribunal.

}
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I state that everything stated above has been stated by me in my
official capacity on and derived from the official records and I state
that nothing material has been concealed therefrom. That the present
affidavit is being filed for the kind consideration and perusal of this

Hon’ble Tribunal.

DEPONENT

VERIFICATION
NOTARY " TARY

Verifiedat A J-»  on this the{ﬁf_wday of November, 2025

that the contents of above affidavit are true and correct to my
knowledge based on records and information received and believed to
be true, no part of it is false and nothing material has been concealed

therefrom.

DEPONENT

b _.f'r_ IOORIA

a
Civil Cdu
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ANNEXURE-1

T -UAAL & .-06/81-7-2025

gua e,
aim,
3090 eS|

IR gea wftm/vae afvg,
TR Rrwwras amtE @ @ e JegfS /
T TS AT, 3090 wwHe|

et ok, 3. Raferd,
3000 Ia B (Fevdrg samator), araore /gl |
TGS
EL 5- TR YW,
quordl '
IR e Ffad,

e TaraE, a=gel

q'AF: RS 04 Fwafl, 2025

fiwg-ao TP T FRTROT, ad Red # Rawda Moo TEA-367/2022 T wEE TR
TAH 3000 Tog a Heg N WA W A 16.10.2024 & aaal & A@ay Al

AYET,

j e faegs @0 s g Aftww, A% %ﬁ-ﬁ__ 3 Rraad= Movo IEw-367/2022

TI=E THE A TAH SO0 o9 T ¥eq H R Iy BAE 16.10.2024 T 3odida I A
& HY, S gEma st e E-

e prepare and submit to UPPCB within three months Action Plan with components of (i)

43. UPPCB is directed to prepare an Action Flan, in consultation with Authonties/Institutions
considered appropriate, for utiization, on reaifzation, of the amount of environmental
compensation imposed for abatement and control of water polution in river Ganga within six
months.

50. The Secretary, Environmeni, Forest and Ckmate Change Department, Government of
Uttar Pradesh is directed tp prepare and submif to UPPCB within three months State Plan,
with dus approval from Chiaf Secretary/Additional Chief Secretary, Envirpriment and in
consultation with Principal Secretaries, Urban and Panchayali Raj, Govemmant of Utlar
Pradesh, NMCG and State Ganga Commitiee and implement the same in respect of Varanasi
in consuffation and coordination and afso with requisite supsrintendence and monitoring
through State Ganga Commiftee, the District (Ganga Commitiee, Varanasi and Chandauli, the
District Magistrates. Varanasi and Chandaudi, the Municipal Corporation, Varanasi, District Zila
Panchayat Chandauti, Uttar Pradesh Jat Nigam (Urbanj and Uftar Pradesh Jal Nigam (Rural)
and Varanasi Development Authority and other Jocalimunicipal authorities. Municipal
Corporation, Varapasi, District Zila Panchayat Chandauli, Utlar Pradesh Jaf Nigam (Urbanj,
Uttar Pradesh Jal Nigam (Ruwral) and Varanasi Development Authority are also directed to

assessment of entire sewage and industrial effiuént generated in Varanasi and fiow in afi



R - L R R R R | [ PR

‘?1 74 17842194 /202¢

81-7O05(099 )/ 65,2024-07-D/¢ Environment, Forest and Climate Cha

drains originating. or flowing through Varanasi carrying discharge to niver Ganga or its
Tributaries in Varanasi, (i) tapping of ail drains and treatment of entire sewage and industrial
effiuent generated.in Varanasi and (iii) abatement and controf of pollution by discharge of an s
other pollutant in river ganga with (i) deiails of project, (i} budgetary allocation, (iii)
authority/agency for exacution and (iv} inlerim measures fo be taken for abatement and
control of water pollution.

51. Action taken raports by way of affidavits be filed at jeast one week before the date of
hearing fixed.

52. List on 19.02.2025 for further proceedings/directions.

2 - WO HURT I ITWEEAER URE AR &F I3qudd 3 sAve-aod aselsh fua
at & AR & W A # Faha @ @ agRea W scuaw F gRewor ig wed
TrefPua RwEt @ wgad v wEe R AW @ W e wd daR R ST i
IR Rear T ¥

3. ¥ 3W WY A HY TE pea & oy gan } 5 w0 afmmwr g wRe iy Rare
16.10.2024 & Ie[Ure 3 VT TR A A4 Y I i Feea fauiRE orew W gaard o
woE # U, 94 O Serarg afada- faener, 3090 s (E-mail- sec:iorestup@gmail com &
envsection7@gmail.com) T 3000 UGEY fAGFUT T, FTEAF (E-mail-ms@uppceh.in) B ST
FUA W TE BN, mﬁmmmmwaﬁmmmﬂm_ﬁm i

AT TS|
Signed by wada,
Sushant Sharma
Date: 04-01-2026 53,094 )
wiEa)
e v R

uRfaf-seer afa. 30v0 eEy fdTw A%, @5 B 5 93 TEA-IN 44561,/4-
6/T0-686/ HIOWO WO 367/2022/2025, ¥AF 02.01.2025 & weR & 3w By % wy 9Rg ™
o a e ¥ o guest el W Re TRE tWd @ g% 397 60 aaE ®
TeHd SUNEY A, T Y B .

w3,
¢ g )
afoay
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AAGEE / FAEcAqUl / HIQ TAOSNOEI0 Wehol
do eI 10.02.2025 P AR 05:00 I
HEA-UH. 5. &).- 152 /81-7-2025 (Comp. No.: 1850171)

e,
guia
af,
30U0 AWHA|
W &,

- 3R ey aRa/vga wfEa,
TR e,/ aanfd 9 va Ao Fengfa/
g gelr U fAHT, 3000 WHA|

2-  Uaey [Aee, 3-  Sorf¥er,
30490 STel A9 (F9rg/amafion), AIAUTHT /Teatelr |
GECGED
4-  SOTEEE, 5- IR 3G,
araordT g wrieesor, AR AIH, ATqOTHT|
arqoTHEY |
6- W FET HUS, 7- WeH gfea,
fSer daraa, a=gieh| 30W0 WeuuT fag=ur s,
TGS |

UAER0T, 99 Ud Siearyg aiadd 3egHeT-7 aEs: fEed: 68 wadl, 2025
forg-aro P s 3w, a2 Reeh # Rrudia fovo TEA-367/2022 ey
UHIE IET FAH SO0 5T d Hed H uIRd e R{AiF 16.10.2024 & T &
qay #H|
ARled,

3uyh fwged gafaRor, 9 vd STearg aRddd HgHT-7, 3090 MHA & U
HEAT-TAOST0E0-06/81-7-2025, &ATEH 06.01.2025 & FUAN HGH UEUT & B FHE
e, FEF gu @0 T RT HWwwor, 7@ el A R@=wda 3ovo d@war-
367/2022 UTSleq UHIE I FAH 3090 TsT T Hew H URG IRY ReArw
16.10.2024 & HUIaA A e told AR A Sa o Horvd fAuid orew @@
FId 01 A #H gAaRer, g9 vd Ferarg aR@da fAser, 3090 WHA FU 3090
weyUT A0 a1, AEAS P IUAEY FUA wg FGUY har w2

|/875384/2025
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2-  3a9erd Al g o #o 3ReRor g ik 3qd WY ArE 16.10.2024 &
Hureld F SFAAUG-AAUTH/Feglell Fua aral & Aead ¥ 0 J8 F HEaia @ ®
HYEPT WA 3cvare & YV &g AT Foafewd AT & quaAST v gA=ay
AU A g4 Te ol AR 6 S og HeRa o = &

3- 3% & §aU A @d, gdiaen, a9 vd sedryg ukadd e, sowo e
T A GAH 21.01.2025 ®F Th Fale doeh o wea A = oA, war Fdga
WHT & UF HEI-TAOSNOLI0-67/81-7-2025, feAih 27.01.2025 g Ao & gu
gt Afte o foRar arar ¥ 3w Ao A A o HRwwr g w3y RAIw
16.10.2024 & IJUed # ¥ Tolld AR R S & SAue-arqorh & Fafad
fasra g AUiRa wvy W gEard Aesaas @aid 28.01.2025 T wdfaror, g
Td Frdryg URada HHT-7, S0U0 AHA qAT 30U0 UWor F=or @, awas o
g ®U @ UGy HUA A v AERG e wr an) @ifda gmerd anh @
oA ¥ au wfauy FEAH F orug gEendt & QEelw ¥, S wes gere
AT A A BfoaAs & W &

4-  Seo@dd ¥ 6 wHEId @ @0 HRNOT A RAid 19.02.2025 H FAAE ¥F
FAeg ¥

5- wmﬁqﬁuﬁmmﬁmr@n%%moaﬂwmmﬁﬁmw
G 16.10.2024 & U A Faa wdg &Y S/ fE-ReEd ¥q wfe,
AeRoT, g vd Serary uRada e, sou0 wEa f wemsrar # aid 10.02.2025
@ W% 05:00 IS, 3dd Y HId Bodi dd Ud Fdag & @wsfas Az &
Yo 3ed 1 TN R YoF T fois AeAad &-

Webex URL Link : https://uppcb.webex.com/meet/gyanesh.gs

Meeting Number: 25146158649

6-  3d: Y ¥ 6 wEA & 3% Fefha uF Red 06.01.2025 aur Yo D
21.01.2025 # A A RAdwrgar aifda F@ar [Auid wesw w gafawor, aq oo

Searg  9Rader  faswer, 3090 WA (E-mail-  sec.forestup@gmail.com &

envsection7@gmail.com) dAT 300 YeWUl fAF0T @, @5 (E-mail-ms@uppcb.in)
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PN U A T YA A58 A o@eAs Hearod & Hfaarderor diifas 0 & qar
AT & AW & FRyprerer D FSFRT F Ao ¥ gEea gt afea
FEARY Ui S ig foelr e 3Rerd &1 PR & & FF Fi

UROT H FIA ST F FUS / Ierey HUA Tl G A ey a9 &
TR o Hfewor # gaars & e B ufdger ey uRa & a@ar &1 3 56
W A9 qITehoTad T 3UfEa &l

Haa,

Signed by

Sushant Sgifes eratt )
Date: 08-02-2088-13:57:39

el vd s dda

ufafaf-gery w9, 3000 ygwor Pe=or @, s@as o 58 Ay &
wy YR 6 gmerd vawor # gara e /arar @ 3aaa wE gaenst &
YT UL T URIA Tl & FFE adT B AT Pl dedrel STed Hd &l
BE B

R Signed by
( ;W PAR

1/875384/2025

) Shailendra Kumar

su wfaar  Date: 08-02-2025 13:59:34
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Ao Tdostlodle YUl / AEJAYY] / HATdE
\ doF B 04.11.2025 & @A _05:00 I
FEA- TSN E8L- Y34 /81-7-2025-1850171

Oy,
ferfsh arer,
wgw wfua,
Tolo AHA|
Far 3,
- 3R FqEA wia/vae afee,
TR w7 FafH 7 v WA SEgd /
el Tt / R w e deres R,

Joljo |
2-  JEF FAUED HAH, 3- Uy S,
arEE, WA Tofo el A (S /TaAOT),
AGAT| 3
4- IR 3, 5-  SUNCUET,
TR fFA, argoRi Ao e Wik,
| : aAYoTHT |
6- W Fea A=, | 7- Toer TS Garga e,
foor darga, aeatell gargdy TS s, awatel|
8- uexy ufae, | 9- & g (A Rda=),
Sofo WEHUT fraUT A1, Toffe, fOwIS T A HETUH
G| | T, argoTT |
UZeaRul, g '@ Aoy | G f&ih: 31-10-2025
gRads HFHAT-7

- #@e TP eRa FRFwT, 7§ fRoeh & Rrrada Movo HEw-367/2022 USew
UHIE IE GellH Sodo -u\;y T 3 A URT Y RAT 16.10.2024, TAD
23.05.2025 T4 faei® 29.08,2025 & WAA & FaY )

30w fauge Ao AT e IS, 7% e 7 i Move wEam-
367/2022 TG WHIE @ FAH Jo¥e Tsd d 3T A U ey fears

16.10.2024, fédied 23.05.2025 U4 fadih 29.08.2025 & 3Telhd ol & HF B,
oaF Tremw & Faug-araoR / TeEtel U ardl F @A @ W A A
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e & ® RTa dds sauare & Yo g aRag weateug et @
WHY Td FAAGT HAS B §A g, w@alor, 9 vd Fearg aiada e o
W (@ IR g 3P HC (A B AWT BRE /W AWE @i,
taReT, a9 @ SFarg aiada T A wgmfea wua g2 Sode quur RAwur @15
B URE 5 o &g R R o &1

2-  ¥aud &A1 § 5 savg-ago et A g 48 AR AT ¥, GEA @
32 A ¥5 TE 16 AN FAeTs/ /WA 2§ 3w yarw s uRiae te 16 aret
¥ AFaRd #a AT sevae b grafe QRO cgaryr &g THAEE wEwA
AW qdAa A A Yfeor crgewr F Ay F few Rww s dEw g wd
fer srar 8, @ @R Rufd yuwe 99 & Tom REAS 08.08.2025 & F&w
ARa, Sogo WHA H HALTT F TF dod HJg@ & AN 3% Joa A FEw Wi,
Zofo MHA g 3th Y U oA &g AR ww, Riwd w I @i e,
3oFo WHA, ey fARUE, Toge F@ Fwomw @odmn) aw Garferd. argoh &
forder A 7 X1 (do% R 08.08.2025 & Fdiqm & FAUR Hewe)

56 fsmail , wEndt @ R m Rt W F Iwer wdad s
TS Tl & JY fRY @ R aifda guen asfe Pt / denst @ sraw
AT B

3- sﬁmﬁaﬁa@maﬁrﬁaerg}n%ﬁﬁmuwwﬁmo
HOHo g0 ofRe IRAT F U d Ve e waa AR Y A &g aied
Jord oy & Jur feaR-fmd i afe, wiwon, @@ v seary aiada e,
Sofe WHS HI HeHeTw # RAS 04.11.2025 & W 05:00 I, 3% &Y A=A
G e Rud Ao T GaT-332 A o d5T FENE A & wews § ngd f
EIE: |} %I 5P H IGED ﬁlﬁﬂﬂ; %:- .

Webex URL Link : htips://juppcb.webex.com/meet/gyanesh.gs

Meetling Number: 25146158649

4- I FeY ¥ 6 3% &5 A Iwa @ wafda RegHt w aifda radw g@enst
afed ATAAT & HREdEoT #{ifdw ®U A W AETAT F AR & Jwwdemor
fE wahRT & weaw @ gEeEy ufaaer AR W B AU Seodwdg ¥ RB
UARId yeeT d wereh gaar$ fafy 20.11.2025 Frifa ¥ gEad B2 A gd Re
TREA AT Ao #Odwor F gfEaa I Y S f Ry & e wREwer g
ufdgd (adverse) 3w ufta R o1 awa €

Digitally signed by
CHIRAUNJILAL ¢ sty e )
Date: 31-10-2025 g aferay

R —— 18:48:29
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SRR 1 Rt o quad v v g & IR
1- frsh wfa, aftm, v, @@ uﬁmq aREdT fAHTaT, Sofo AHA

2- At e} wor T sdla, Turd wfae, 7o waoshodio, a3 Resh # 3@ Ry
F WY IWT & WeE dJob AT 04.11.2025 & DD FRERT ¥ meaw A

R
,:“,..:

AT A @ e B |

3- T UF ddied, arw}a:-r, Soge HIUGAA F FH I & WY UG 6 wwod
daw 3 gfawar AR A HRBHIIT B gy oF BT FS F FE B

4- ME WA -

Digitally signed B~ ¥
SHAILENDRA KUMAR

Date: 31-10-2088= =T )
18:51:20 3y giAaa|
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a0 T wRd #fewor, @ e 3t famdha Aovo wwr-367/2022 Ty
UHE M GH 3090 oW 9 Hed A URd W feAre 16.10.2024 &
Heurdd & wfg, gdiervr, a9 vd Soary olads fsen soduo wrwe &
NueTdl A @A 21.01.2025 @ HeU— TIEN doh W wAgdl

Ao TP eRa e, a8 Redh & REuda 30v0 F&AM-367/2022
TSes UHIE IEA Il A 3090 5T @ Heg & oid Hewr ars 16.10.2024 &
yqued # @fg, gdierr, @ vd SAearg uRade fasen 3090 wEe A
HeeTa A A 21.01.2025 @ JWI=% 04:00 o d1Y Had Sodl dd [&ud
FATT H& # gAem dod ST H | dow A sufRya ARG B
T Holed B
2- &0 P R FAfwRor, a3 Reet d Rarads 3ovo FEAr-367/2022
T3e NG I GAF 3090 IST I e F WG WY AT 16.10.2024 &
gEId 3{Y RAead -

50. The Secretary. Environment, Forest and Climate Change Department,
Government of Uttar Pradesh is directed to prepare and submit to UPPCB
within  three  months State Plan. with due approval from Chief
Secretary/Additional Chief Secretary, Environment and in consultation with
Principal Secretaries. Urban and Panchayati Raj, Government of Uttar
Pradesh, NMCG and State Ganga Committee and implement the same in
respect of Varanasi in consultation and coordination and also with requisite
superintendence and monitoring through State Ganga Committee, the
District Ganga Committee, Varanasi and Chandauli, the District Magistrates,
Varanasi and Chandauli, the Municipal Corporation, Varanasi. District Zila
Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban) and Uttar Pradesh
Jal Nigam (Rural} and Varanasi Development Authority and other
local/municipal authorities. Municipal Corporation, Varanasi, District Zila

Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban), Uttar Pradesh Jal
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Nigam (Rural) and Varanasi Development Authority are also directed to
prepare and submit to UPPCB wiithin three months Action Plan with
components of (i) assessment of entire sewage and industrial effluent
generated in Varanasi and flow in all drains originating or flowing through
Varanasi carrying discharge to river Ganga or its Tributaries in Varanasi, (ii)
tapping of all drains and treatment of entire sewage and industrial effluent
generated in Varanasi and (iii) abaterment and control of pollution by
discharge of any other pollutant in river ganga with (i) details of project, (ii)
budgetary allocation, (iii) authority/agency for execution and (iv) interim

measures to be taken for abatement and conirol of water pollution.

51. Action taken reports by way of affidgavits be filed at least one week

before the date of hearing fixed.

52. List on 18.022025 for [lurther  proceedings/directions.

Ao HRAFOT g TWRBFGER AR AT & AUl # FeAue-
ol /aeatel Ryg adl & Fead @ g A4 A Aeaia @ @ aygieed
WS Sevarg & YR &g FHRET F@HEewd [QAEEN ® WA U9 @Head
TIRE g2 wRe, wiaor, a7 va sieary Tiada fawer, sou0 rEa @
Ve wd AR A §E Ve A B e @9, 3000/3W HET §REA,
TAiaRoT, g6 Ud Soarg aRade [, 3000 WEA ¥ A FId g2 3000
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TS TEIC IR TUA 3000 U5 g Heg # uiid ey RaA® 16.10.2024 F gad
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50. The Secretary, Environment, Forest and Climate Change Department,
Government of Uttar Pradesh is directed to prepare and submit to UPPCB within
three months State Plan, with due approval from Chief Secretary/Additional Chief
Secretary, Environment and in consuftation with Principal Secretaries, Urban and
Panchayati Raj, Government of Ultar Pradesh, NMCG and State Ganga
Committee and impiement the same in respect of Varanasi in consultation and
caordination and also with reqirisite superintendencs and monitoring througi:
State Ganga Committee, the. District Ganga Committes, Varanasi and Chandalil,
the &:amcr Magistrates, Varanasi and Chandauli, & Municipal Corporation,
Varanasi, District Zila Panchayat. 1 Chandauir Uttar P;adesh Jal Nigam (Urban} .,
and Ulttar.Pragesh Jal Nigam: {Fi‘uraf) nd Varanasi Deve!apmenr Authority and.s
other docal/imunicipal authorities. Municipal Corporation, Varanasi, District Zila

1738107872025
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Panchayat Chandauli, Ultar Pradesh Jal f\{fgam (Urban), Uttar Pradesh Jal Nigam
(Rural) and Varanasi Development Aur! orily are also directed to prepare and
submit to UPPCB within three months Action Plan with components of (i)
assessment of entire sewage and mdusrnaf effluent generated in Varanasi and
flow in all drains originating or flowing mrough Varanasi carrying discharge to
river Ganga or its Tributaries in Varanasi, (if) tapping of all drains and treatment of
entire sewage and industrial effluent generated in Varanasi and (iii) abatement
and control of pollution by discharge of any other poliutant in river ganga with (i)
details of project, (i) budgetary allocation, (i) authority/agency for execution and
{v) interim measures to be taken for abatement and control of water poliution.

51. Action taken reports by way of affidavits be filed at feast one week before the
date of hearing fixed.

52. List on 19.02.2025 for further  proceedings/directions.
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23.05.2025 Ud feAMR 29.08.2025 & Iquew # wRE, wdeRTr, Td Ud
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2- o TP TR AT, 7 e P rovo TE-367/2022 T8
SRE A TAH Forle TF'TI T He R EITﬁFf 3y f&F 16.10. 2024 & gmm
3 TAeAad &:-

........ 50 The Secreta:y, Enifironment, For_esr and Climate Changé Iﬁébéri‘mént,
Government of Uttar Pradesh is directed to prepare and submit to UPPCB within
three months State Plan, with due approval from Chief Secretary/Additional Chief
Secretary, Enw'fonmenr and in consulitation with Principal Secretaries, Urban and
Panchayati Raj, Government of Uttar Pradesh, NMCG and State Ganga
Committee and impiement the same in respect of Varanasi in cons&!raﬁon and
coordination and also with requisite superintendence and monitoring through
State Ganga Commfrree, the Disrricrl Ganga Committee, Varanasi and Chandauli,
the District Magistrates, Varanasi and Chandauli, the Municipal Corporation,
Varanasi, District Zila Panchayar Chandauli, Uttar Pradesh Jal Nigam (Urban)

and Ultar Pradesh Jal Nigam (Rural) and Varanasi Development Authority and
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other ;'ocaJ/ municipal authorities. Municipal Corporation, Vgranasf, District Zila
Fanchayat Chandaufi, Uttar Pradesh Jal Nigam (Urban), Uﬁ'ér Pradesh Jal Nigam
(Rural) and Varanasi Development Authority are aiso directed to prepare and
submit to UPPCB within three months Action Plan with components of (i}
assessment of entire sewage and industrfaif effluent generated in Varanasi and
flow in all drains originating br flowing through Varanasi carrying discharge to
river Ganga or its Tributaries in Varanasi, (i) rapbing o! aﬂ»drafns and treatment of
entire ﬁewage and industrial effiuent generated n Varanasr and (m) abatement
and control of pollution by discharge of any other po!!uranr in -river-ganga with (i)
details of project, (i} budgerary aﬂocauon (iif) authonty/agency for execunon and -

{iv) mtenm measures lo be taken for abarement and control of water poﬂunon

51. Action taken reports by way of affidavits be filed at !easr one week br;fore the

date of heanng ﬂxed . i “#:I_:‘. e

. 52 List on 19.02.2025 for further proreedmgs/drre nons !
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ORT fnd S ¥ IR fvar arar ¥

3-  wo TP #RA 3o, 7% Red @7 Meve TwAr-367/2022 Taeg
W IA FAA 3o¥e Usd T e 3 Wik ﬁ?t feeta 29.08.2025 & FATA
3 et &:-
...2. A letter has been circulated by Counsél for the State of UP seeking
adjournment to file the State Plan in respect of tapping the drains carrying

sewage and industrial effluent and diverting them to the Sewage Treatment

Plants (for short, “STPs") "
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Vs NMCG will further disciose on the performance of such STP when
hydraufically loaded with sewage and storm water combmédiy which will upset
the functioning of STP because of weak sewage. Let this reépdnse be filed by the

Respondent No. 2 within four weeks.....”

...6. List on 20.11.2025..... »
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o ¥ T 3o, a3 el g JeUe HEA-367/2022 TSEg GHIG
IJH_AAHA SoUo A T Hd A URG HEY RAiF 16.10.2024 Td =S

23.05.2025 & eJureld 3t & HieE, Souo & il A igih 08.08.2025
ﬁmmﬂmwml

e AP T 3o, 73 Rooh g7 Heve HEA 36772022 TAeq
UHE AA FNH RE HE Jedle T Heg H URA Y RAF 16.10.2024 wa
fecih 23.05.2025 & IUAA # FHET T, To¥e & et # e
08.08.2025 &l HWIeg 04:00 To¥ &F Ha= [EUT TN &7 H HATAT doa #
sufeyd sfemferor $ g Fova R

2- o TP T HREwor, aF el gru MeTe TEW 367/2022 TSH
UHE IE TANA T HG FoWle T I H UIRA INSYU AT 16.10.2024 F
gHITT HY QAeaaq §:-

50 The Secretary, Environment, Forest and Climate Change Department,

Government of Uttar Pradesh is directed to prepare and submit to UPPCB within
three months State Plan, with due approval from Chief Secretary/Additional Chief
Secretary, Environment and in consultation with Principal Secretaries, Urban and
Panchayati Raj, Government of Uttar FPradesh, NMCG and State Ganga
Committee and implement the same in respect of Varanasi in consultation and
coordination and also with requisite superintendence and monitoring through
State Ganga Committee, the District Ganga Committee, Varanasi and Chandauli;
the District Mégisrrares; Varanasi and Chandauli, the Munfcipai Corporation,
Varanasi, District Zila Panchayat Chandaufi, Uttar Pradesh Jal Nigam (Urban)
and Uttar Pradesh Jal Nigam (Rural) and Varanasi Development Authority and
other local / municipal authorities. Municipal Corporation, Varanasi, District Zila
Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban), Uttar Pradesh Jal Nigam
(Rural) and Varanasi Development Authorily are also directed to prepare and
submit to UPPCB within three months Action Plan with components of (i)
assessment of entire sewage and industrial effluent generated in Varanasi and
flow in all drains originating or flowing through Varanasi carrying discharge to
river Ganga or its Tributaries in Varanasi, (ii} tapping of all drains and treatment of .
entire sewage and industrial effiuent generated in Varanasi and (iif) abatement
and conr}o! of poliution by discharge of any cther pollutant in river ganga with (i)
details of project, (i) budgetary allocation, (iii} authority/agency for execution and
(iv) interim meastures to be taken for abatement and contro! of water poliution.

51. Action taken reports by way of affidavits be filed at least one week before the
date of hearing fixed.

52. List on 12.02.2025 for further proceedings/directions............ "
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3 e YT e HUSUT, 7% oo g aMeTe wEA-367/2022 TSR
JHE I FAA Jode Tsd T 3=q A | IRy BAF 23.05.2025 F gEoa
Y fead &:-

........ 1. Learned counsel appearing ifor the State of U.P submits that the action
plan to prevent the discharge of untreated sewage and industrial effluents in
River Ganga is ready but the approval of Chief Secretary/Additional Chief
Secretary, Environment is needed. Therefore, he has prayed for further two

! :
3. Hence, the prayer for adjournmentiis allowed.

4, Liston29.08.2025................. "
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2207 ANNEXURE-3

STATE PLAN
FOR
ABATEMENT AND CONTROL OF POLLUTION
BY DISCHARGE OF SEWAGE AND INDUSTRIAL
EFFLUENT
IN
RIVER GANGA AND ITS TRIBUTARIES IN
VARANASI.

In Compliance of Order dated 16.10.2024
In
OA No 367/2022
Rajendra Prasad Gupta Vs State of U.P. & Ors.
by Hon’ble NGT, Principal Bench, New Delhi.
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1. BACKGROUND
The Hon’ble National Green Tribunal, New Delhi (herein after referred

as Hon’ble Tribunal) was pleased to pass the following order vide its

order dated 16.10.2024 deposed herein under;

1 e The Secretary, Environment, Forest and Climate Change
Department, Government of Uttar Pradesh is directed to prepare and
submit to UPPCB within three months State Plan, with due approval
from Chief Secretary/Additional Chief Secretary, Environment and in
consultation with Principal Secretaries, Urban and Panchayati Raj,
Government of Uttar Pradesh, NMCG and State Ganga Committee and
implement the same in respect of Varanasi in consultation and
coordination and also with requisite superintendence and monitoring
through State Ganga Committee, the District Ganga Committee,
Varanasi and Chandauli, the District Magistrates, Varanasi and
Chandauli, the Municipal Corporation, Varanasi, District Zila
Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban) and Uttar
Pradesh Jal Nigam (Rural) and Varanasi Development Authority and
other local/municipal authorities. Municipal Corporation, Varanasi,
District Zila Panchayat Chandauli, Uttar Pradesh Jal Nigam (Urban),
Uttar Pradesh Jal Nigam (Rural) and Varanasi Development Authority
are also directed to prepare and submit to UPPCB within three months
Action Plan with components of
(i) assessment of entire sewage and industrial effluent generated in

Varanasi and flow in all drains originating or flowing through

Varanasi carrying discharge to river Ganga or its Tributaries in

Varanasi,
(ii) tapping of all drains and treatment of entire sewage and industrial

effluent generated in Varanasi and
(iii) abatement and control of pollution by discharge of any other

pollutant in river ganga with

(i)  details of project,

(ii) budgetary allocation,

(iii) authority/agency for execution and (iv) interim measures to

be taken for abatement and control of water
pollution........... "
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2. RIVER GANGA AT VARANASI AND CHANDAULI
The Varanasi district lies in Uttar Pradesh (UP) province of India

between 82°56’E-83°03’E and 25°14’N-25°23.5°’N. The city of

Varanasi is situated in the middle stretch of Ganges basin in the eastern
part of Uttar Pradesh. The River Ganga stretches approximately
2,525 km (1,569 miles) from its source to the Bay of Bengal. At

Varanasi, the river flows for about 84 km (52 miles). The width of
the River Ganga at Varanasi varies from 200 to 1,000 meters (656 to
3,280 feet) and the average depth of the River Ganga at Varanasi is
around 10-15 meters (33-49 feet), but it can vary significantly
depending on the season and water flow.

The River Varuna originates from Prayagraj and has a total

stretch of 200 Km out of which 54 Kms of stretch in District
Varanasi.

The District Chandauli is located in 24° 56" to 25° 35" North and
81° 14’ to 84° 24’ East at a distance of about 30 kms east-south-east of
Varanasi. Chandauli is bounded on east by Bihar State, on the north-
north-east of Ghazipur District, South of Sonebhadra District, South-east
of Bihar and South-West Mirzapur.

The River Assi, originating from Newada in Varanasi district, has

a stretch of 8 km in District Varanasi.
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3. INDUSTRIAL EFFLUENT IN CHANDAULI
The total treated industrial effluent is approximate-1.85 MLD generated

from 10 Industries situated in Industrial Area, Ramnagar, Chandauli. The

details of aforesaid 10 industries are tabulated below:

Name & Product . Name of | Name of | Installed
S | Address of and Operational | Status of Status Recipient |Recipient | Capacit
No. the Production Status Consent of ETP P! 'P pactty
Industr Capacit Drain River of ETP
M/s Dugdh
Utpadak
Sahakari Milk, Ghee,
Sangh Butter and Granted Ghuraha River
1 Limited Plot Paneer-400 Operational (Valid upto | Installed dfain Ganea 400
G1, Industrial | KLD Milk 31.12.2025) &
Area, Phase- processing
1, Ramnagar,
Chandauli
M/s Ganga
Pulp & Paper . Granted
Pvt., Ltd., A- News print . .
. . (Valid upto Ghuraha River
2 6 Industrial paper-96 Operational Installed . 1000
31.12.2029) drain Ganga
Area TPD
Ramnagar
Chandauli
M/s Maha
Laxmi Yarn Polyester Granted
3 Pvt. Ltd., B- yam d.ye.mg Operational (Valid upto | Installed Ghurg ha River 180
4/2,1/A, & Twisting- 31.12.2025) drain Ganga
Ramnagar 8000 Kg/day o
Chandauli
MisGRN, | NCCoton
Cellulose (P) MT/Month,
Ltd., Plot No. .
NC solution- Granted .
E-21 & 22, . . Ghuraha River
4 Industrial 50 Operational (Valid upto | Installed drain Ganea 125
MT/Month, 31.12.2029) &
Area, .
Cotton linter
Ramnagar., pulp-50
Chandauli MT/Month
M/s Newal
Calcutta Pvt.
L, B()a(r}é/e (}I]raft Granted lizeliiod
5 Industrial Operational (Valid upto | Installed - - 4
Area Paper-500 31.12.2029) discharge
Ton/month o (ZLD)
Ramnagar
Chandauli
M/s Saket
Enterprises .
D-11, l;/gl"lfc?r?/?i;d- Granted Ghuraha River
6 Industrial (Sun d Y Operational (Valid upto | Installed d;lain Gaz a 60
Area, un ary 31.12.2025) &
process)
Ramnagar,
Chandauli
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M/s
Industrial |y ) Board-
Board Mills
B-6 >6 Granted Ghuraha River
7 . Ton/month Operational (Valid upto | Installed . 25
Industrial drain Ganga
(Sun dry 31.12.2025)
Area, rocess)
Ramnagar, p
Chandauli
M/s Shri
Krishna
Paper & .
Board Mills, | il Board- Granted .
2.5 Ton/day . . Ghuraha River
8 D-1, (Sun d Operational (Valid upto | Installed drain Ganea 20
Industrial ruce r%’ 31.07.2029) £
Area, process
Ramnagar,
Chandauli
M/s Chrome
Electrochem .
Plating Plating of Granted
> Railway Non- . Ghuraha River
? Industrial Cylinder liner Operational (Valid upto | Installed drain Ganga >
Area, Yl p 31.12.2029) &
on job work
Ramnagar, Basis
Chandauli
M/s Baba
Paper &
Board Mills Closure Closure
Pvt. Ltd., B- Mill board . direction direction Ghuraha River
10 14/2, issued by state . Installed . 30
. 2.0 Ton/Day issued by drain Ganga
Industrial Board on dt. State Board
Area, 26.12.2023
Ramnagar,
Chandauli

Out of total 10 industries, 09 industries are operational and 01 industry is lying
closed. The all operational industries are having ETP for treatment of
industrial effluent and have valid consent to operate from UPPCB. (Reference

No.-1)

4. SEWAGE EFFLUENT AT VARANASI AND CHANDAULI

In river Ganga at Varanasi & Chandauli, 33 drains have been
identified in which 30 drains falls in District Varanasi and 03 Drains falls
in District Chandauli. The total domestic sewage discharge from
Municipal corporation limit, Varanasi is approximate- 572 MLD and
approximate-30 MLD form Pt. Deen Dayal Upadhaya Nagar, Chandauli.
(Reference No. - 2)
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OVERVIEW OF VARANASI MUNICIPLE CORPORATION

N

<c, Before After
/ Total Varanasi  Nagar No of wards 90 100
Newly added Boundary - A,’ rg;k:efm igsms;]km T > 5

78 sqkm

Area 80 Sgkm | 162 Sgkm

[ Population 20.63 Lakh J

¥ Sujabad

L House holds 4.15 Lakh J

NPP
Ramnahar

{ Discharge: 572 MLD ]

++ Railway
[ New VNN Boundary
[ 0id VNN Boundary

5. RIVER VARUNA AT VARANASI

River Varuna in Varanasi has been identified as Priority-1 River in
Varanasi stretch. Before year 2021, there were 14 major drains falling
into River Varuna. 13 of these drains were tapped to 140 MLD
Chaukaghat MPS (alongwith 04 other minor drains) by U.P. Irrigation
Department through River front Development Project under State Sector
program in year 2021. However, after implementation, the project could
not be handed over to Varanasi Municipal Corporation and in absence of
maintenance; most of the drains are overflowing resulting in increased
pollution load in the river. In year 2021, area under ambit of
Varanasi Municipal Corporation was increased from 86 SQKM to
182 SQKM after which one major drain viz Durga drain came

within Municipal limit. The catchment area of the Varuna river
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within the limits of Varanasi Municipal Corporation was expanded

from 10818 meters to 13381 meters (as per GIS map).

It is pertinent to mention here that at per the direction issued by
NMCG, new drains have been identified by UP Jal Nigam (Rural),
Varanasi based on the drone survey. Consequently, at present, the total
no. of 43 drains are falling into river Varuna within the limit of

Municipal Corporation. (Reference No. - 3)

Page 8 of 29




2215

SEWERAGE AND DRAIN STATUS OF VARUNA RIVER IN VARANASI

1 exisTiNG AsseTs GOITAHA STP SEWER
NETWORK
[ ] apprOVED PROJECTS 45 MLD

I PROPOSALS SUBMITTED

I PRoPOSAL TO BE SUBMITTED TRANS VARUNA

9 Drains +2 other’

BY UP IRRIGATION Deptt. \ Xﬁg‘:‘ﬁ;‘s/

~ 5Drains + 6 other

small drains

I— DURGA DRAIN 37 MLD ——»

— CIS VARUNA

DRAINS IDENTIFIED IN DRONE SURVEY OF VARUNA RIVER IN VARANASI

NAROKHAR DRAIN/
Rural Area GOITHAHA STP OUTFALL
y : 4 NEW DRAINS 10.94 MLD

3.09 MLD VARUNA OLD

BRIDGE 01 DRAIN 03 DRAINS

03 DRAIN T R 0.4 MLD 4,57 MLD
4.4‘ MLD i
l TRAN% VARUNA \ I | l

A * i

Rameshwar ﬂ CIS VARUNA H

Temple PHULWARIYA DRAIN/ a

% PHULWARIYA SPS s

S 8.2 MLD g

z il 3

21| 04DRAINS | | 02 NEW DRAINS 04 DRAINS &

5.6 MLD ; s

: TELIYABAG DRAIN o eadaeedlll ] ©

] 40.30 MLD 2

4 o]
33KM -
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6. STATUS OF THE SEWERAGE NETWORK AT VARANASI

The total houses identified for providing sewer network are
4,14,809. As off now 1,56,300 houses were provided sewer
connection and connection work under progress for 3981 houses of

Suzabad Zone which shall be completed by May, 2026.

For other sewerage works, survey has been completed and
Detailed Project Report (DPR) is under preparation which shall be
completed in 30 months after G.O. The cost of the project is 5662.42
Cr. (Reference No. - 4)

Note 1. The Detailed Project Report (DPR) for 18 most problematic wards (63,492 Nos.
Sewer House Connections) has been submitted to UPJN (U), Headquarters. The EFC of the
above DPR has been done on 30.10.2025. The G.O. is awaited. Total time for completion is
approx. 30 months (including tendering and execution of works) after issue of G.O.

2. The Detailed Project Report (DPR) for Ramnagar Sewerage Zone (13.645 Nos. Sewer
House Connections) has been submitted to UPJN (U), Headquarters. The EFC of the above
DPR has been done on 30.10.2025. The G.O. 1s awaited. Total time for completion is approx.
30 months (including tendering and execution of works) after issue of G.O.

3. Detailed Project Report for the remaining Sewer House Connections for Varanasi Nagar
Nigam 1s under preparation. The Detailed Project Report shall be submitted by 31.03.2026.
After G.O. the works shall be completed 1n 30 months (Tendering and execution of work).
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7. EXISTING TREATMENT FACILITIES

There are total 07 STP in Varanasi are operational with cumulative

capacity of 420 MLD. Details of these STPs are below:

Location of | Installed Operated | Current Utilization
STP Capacity By Utilization Percentage
(MLD) (MLD) &
(Percentage)
UP Jal
Dinapur I 140 (Ef)zﬁ; 130-135 96%
Varanasi
UP Jal
Dinapur II 80 (Eﬁzrrg 80 100%
Varanasi
UP Jal
Goitha 120 (Ei%:g 60-65 54%
Varanasi
UP Jal
Bhagwanpur 08 (iﬁaarf)l 8.0 100%
Varanasi
UP Jal
Ramna 50 gﬁi’;‘ 50 100%
Varanasi
UP Jal
Nigam 0
Ramnagar 10 (Rural), 9.5 95%
Varanasi
BLW 12 BLW 6 MLD 50 %
Total 420 MLD - 353.5 MLLD 84.2 %

(Reference No. — 3)
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8. STATE PLAN

2

18

In compliance of the order dated 16.10.2024 passed by Hon’ble

Tribunal, the Environment, Forest and Climate Change Department,

Government of Uttar Pradesh has sought the information on the

prescribed formed as below:

Name
of
Drains

Discharge
(MLD)

Tapped/
Partially
Tapped/
Un-
Tapped

Final
Disposal
(River)

Concerned
Department

Working
Agency

Details of
Project
&
Budgetary
Allocation

Timeline
for
Completion

Interim
Measures
for
Partially
Tapped
or
Untapped
Drain

Remark

10

Further, the concerned Departments have submitted their updated

compliance report with respect to action points related to them to the

Environment, Forest and Climate Change Department, Government of

Uttar Pradesh and based on the compliance report submitted by the UP
Jal Nigam (Urban/Rural), Zila Panchayat, Chandauli, Nagar Palika

Parishad Pt. Deendayal Upadhyay Nagar, Chandauli, Varanasi

Development Authority and Varanasi Nagar Nigam, the STATE

PLAN for tapped, partially tapped or untapped drain has been prepared.
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9. TAPPED DRAINS IDENTIFIED IN DISTRICT OF VARANASI
AND CHANDAULI MEETING TO RIVER GANGA AND VARUNA

A)River Ganga —

In River Ganga at Varanasi & Chandauli, 33 drains has been identified

in which 30 drains falls in District Varanasi and 03 Drains falls in

District Chandauli. Out of 33 drains, 26 drains are tapped and 07

drains are partially tapped or untapped. (Reference No. - 5)

Tapped/ .
. . Final
SIL. . Partially | Discharge .
Name of Drain disposal Remarks
No. tapped/ (MLD) .
(River)
untapped

1 Balua Ghat Drain Tapped 0.13 Ganga River Tapped to 10 MLD STP
Ramnagar

2 Shakti Ghat Drain Tapped 0.4 Ganga River Tapped to 10 MLD STP
Ramnagar

3 Salotri Ghat Drain Tapped 0.34 Ganga River Tapped to 10 MLD STP
Ramnagar

4 Hanuman Ghat Drain Tapped 0.09 Ganga River Tapped to 10 MLD STP
Ramnagar

5 RambagGhat Drain Tapped 8.2 Ganga River Tapped to 10 MLD STP
Ramnagar

6 SamneGhat Drain Tapped 1.17 Ganga River Tapped to 50 MLD STP

Ramana

7 Shivala Drain Tapped 5 Ganga River Tapped t.o 80 MLD STP
Dinapur II

8 Harishchandra Drain Tapped 2.5 Ganga River Tapped to 80 MLD STP
Dinapur II

9 Mansarovar Drain Tapped 4.5 Ganga River Tapped t.O 80 MLD STP
Dinapur II

. . Tapped to 80 MLD STP
10 Pandey Ghat Drain Tapped Ganga River Dinapur IT

30
11 Dr. R. P. Ghat Drain Tapped Ganga River Tapped to 80 MLD STP

Dinapur II
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12 Meer Ghat Drain Tapped Ganga River Tapped t.o 80 MLD STP
Dinapur II

13 LalitaGhat Drain Tapped Ganga River Tapped t.o 80 MLD STP
Dinapur II

14 JalasenGhat Drain Tapped 4.5 Ganga River Tapped t.o 80 MLD STP
Dinapur II

ManikarnikaGhat . Tapped to 80 MLD STP
15 Drain Tapped Ganga River Dinapur IT

16 SankathaGhat Drain Tapped Ganga River Tapped t.O 80 MLD STP
Dinapur II

17 Mehta Ghat Drain Tapped Ganga River Tapped t.o 80 MLD STP
Dinapur II

18 Ram Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Diapur I

. . Tapped to 80 MLD STP
19 | PanchgangaGhat Drain | Tapped 1.5 Ganga River Dinapur IT

20 Brahma Ghat Drain Tapped Ganga River Tapped to 80 MLD STP
Dinapur II

21 Lal Ghat Drain Tapped Ganga River Tapped t.o 80 MLD STP
Dinapur II

22 TrilochanGhat Drain Tapped 4.5 Ganga River Tapped to 80 MLD STP
Dinapur II

. . . Tapped to 80 MLD STP
23 Teliya Drain Tapped 2.8 Ganga River Dinapur 11

24 Bhainsasur Drain Tapped 0.4 Ganga River Tapped to 80 MLD STP
Dinapur II

. . . Tapped to 80 MLD STP
25 Rajghat Drain (small) Tapped 0.2 Ganga River Dinapur 11

Rajghat Drain/Rajghat . Tapped to 80 MLD STP
26 Outfall/Khirkiya Tapped 0 Ganga River Dinapur II

Note: The details of partially tapped/untapped drains are given at Page No.19.
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B) River Varuna- In river Varuna, 43 drains has been identified in which
19 drains are tapped and 24 drains are partially tapped or
untapped. (Reference No. -3)

S1 l;ra?;il:ﬁ;l/ Discharge Final
’ Name of Drain y S disposal Remarks
No. tapped/ (MLD) .
(River)
untapped
. . Varuna Tapped to 140 MLD
1 Raja Bazar Drain Tapped 2.5 River STP Deenapur I
Varuna
River Tapped
: . pped to 140 MLD
2 NakkhiGhat Drain Tapped 3.0 STP Deenapur I
Varuna
River Tapped
. . pped to 140 MLD
3 NaiBasti Tapped 2.0 STP Deenapur I
Varuna
River Tapped
. pped to 140 MLD
4 Ordely Bazar Drain Tapped 7.0 STP Deenapur I
Varuna
River Tapped
. i pped to 140 MLD
5 Banaras Drain No.-5 Tapped 0.5 STP Deenapur I
. . Varuna Tapped to 140 MLD
6 Phulwariya Drain Tapped 8.2 River STP Deenapur
Tapped to 140 MLD
. Varuna STP Deenapur I By
7 Sadar Bazar Drain Tapped 3.5 River UP Irrigation
Department
Tapped to 140 MLD
Bhagwa drain Varuna STP Deenapur I By
8 /SarangTalab Drain Tapped 39 River UP Irrigation
Department
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Tapped to 140 MLD
. . Varuna STP Deenapur I By
9 Teliya Bag Drain Tapped 40.3 River UP Irrigation
Department
Tapped to 140 MLD
. . Varuna STP Deenapur I By
10 Central Jail Drain Tapped 14.5 River UP Irrigation
Department
Tapped to 140 MLD
. ) Varuna STP Deenapur I By
11 Khajury Colony Drain | Tapped 2.2 River UP Irrigation
Department
Tapped to 140 MLD
. . Varuna STP Deenapur I By
12 Hukulganj Drain Tapped 1.15 River UP Irrigation
Department
Varuna Tapped to 140 MLD
13 Bheemnagar Drain-1 Tapped 0.75 . STP Dinapur I by
River .
U.P. Irrigation dep.
Tapped to 140 MLD
. . Varuna .
14 ShastriGhat drain Tapped 5 . STP Dinapur I by
River .
U.P. Irrigation dep.
JagatveerDih Baba Varuna Tapped to 140 MLD
15 . . Tapped 2 . STP Dinapur I by
Mandir Drain River ..
U.P. Irrigation dep.
Varuna Tapped to 140 MLD
16 Drain-25 Tapped 1 . STP Dinapur I by
River .
U.P. Irrigation dep.
Tapped to 140 MLD
. . Varuna .
17 Hidayat Nagar drain Tapped 1.5 . STP Dinapur I by
River .
U.P. Irrigation dep.
Tapped to 140 MLLD
. . . Varuna .
18 Tinpuliya Drain Tapped 2.58 . STP Dinapur I by
River .
U.P. Irrigation dep.
Varuna Tapped to 140 MLD
19 Shailputri Drain Tapped 5.5 . STP Dinapur I by
River .
U.P. Irrigation dep.
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Note: Before year 2021, there were 14 major notified drains falling into River
Varuna. 13 of these drains were tapped to 140 MLD Chaukaghat MPS (alongwith
04 other minor non-notified drains) by U.P. Irrigation Department through
Riverfront Development Project under State Sector program in year 2021. However,
after implementation, the project could not be handed over to Varanasi Municipal
Corporation and in absence of maintenance, most of the drains are overflowing
resulting in increased pollution load in the river. In year 2021, area under ambit of
Varanasi Municipal Corporation was increased from 86 SQKM to 182 SQKM after
which one major drain viz. Durga drain came within Municipal limit for which DPR
for I&D and STP was submitted to NMCG in compliance to orders issued by
Hon'ble NGT in matter of OA 128/2021 Saurabh Tiwari vs Union of India &
Others.

Issue of overflow from drains tapped by U.P. Irrigation Dept. was brought to
attention of the State Govt. and several, meetings were held under chairmanship of
Chief Secretary, GoUP to resolve the issue considering various aspects which were
also attend by officials from NMCG. In the last meeting held under
chairmanship of Chief Secretary, GoUP on 19.12.2024, instructions were issued
to Varanasi Municipal Corporation to take over the pipeline and if needed,
raise demand for suitable budgetary provisions from state for operation and
maintenance of the same. The Irrigation Department, Varanasi has handover
the Varuna Interceptor Project to the Municipal Corporation, Varanasi on

18.10.2025. (Reference No. - 6)

UP Jal Nigam (Urban) is proposed to execute the works with Rs 7.15 Cr for
desilting and condition assessment of Varuna interceptor sewer line (which was laid
down by Irrigation department in Year 2021). Further, for monitoring of said work,
the District Magistrate, Varanasi vide letter dated 27.10.2025 has constituted 12
member inter-departmental committee. Further, Municipal Corporation,

Varanasi has released an amount of Rs 7.15 Cr to UP Jal Nigam (Urban) on
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05.11.2025 and UP Jal Nigam (Urban) has invited E-tender for desilting and
condition assessment of Varuna interceptor sewer line on 29.10.2025. The
technical bid for the same is schedule to be open on 29.11.2025. The timeline
for completion of desilting/cleaning & conditioning of interceptor sewer line is

31.03.2026. (Reference No. - 6)
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10. PARTIALLY TAPPED OR UNTAPPED DRAINS IDENTIFIED IN DISTRICT OF VARANASI AND
CHANDAULI MEETING TO RIVER GANGA AND VARUNA (Reference No. 3, 5, 7 to 13)

Tapped/ . . . .
S.N Name of Partially | Discharge .Fmal Concerned | Working Details of Project Timeline for Interl.m Measures for
. disposal & Budgetary . Partially Tapped or Remarks
0. Drain tapped/ (MLD) . Department agency . Completion .
untapped (River) allocation Untapped drain
1 2 3 4 5 6 7 8 9 10 11
NMCG has approved
project for onsite
. . . treatment of Assi Drain
1 Asi/ Nagwa Partlally 78 Ga.lnga Namami Construction of 55 through Advance .
River Tapped River Gange & S . Partially tapped to
UPIN(R MLD STP at ) Oxidation Process till 0 MLD STP
Rural Water ural Bhagwanpur Dec, 25 construction of STP is 5
Suppl ) gwanp Ramana
Y Fund Allotted completed.
Department
2 Nakkha Drain Partially 5 Ga.mga
Tapped River
A joint survey of drains
with the officials of the
) ) Municipal Corporation
Siﬁﬁiﬁwzﬁm Ganga of Varanasi by
3 .| Untapped ang CIEM&DE, Delhi
Mata Mandir River . .
Drain ) University. They
Construction of 07 prepared the desired
MLD STP with design  for  sewage
Municipal treatment work using
. UPJN(Ur | sewer network and S
4.5 Corporation, . May, 26 phytoremediation
. ban) house connections .
Varanasi at Suiabad technology on drain.
Fund zillo tted Tenders have  been
Suiabad Drain invited. Currently,
/ Ganga work on the desired
4 (Shayar Mata | Untapped .
. . River structure for
Mandir Drain) T
phytoremediation is in
progress;
approximately 15

percent of this work
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has been completed.
The proposed
completion date is
23.01.2026.

(Reference No. 11)

VDA has informed
that work order has
been issued to U.P.

VDA has release
50 % of the fund

Varanasi | Jal Nigam (Rural) .
. . . to Executive
Ghuraha Drain, Ganea Varanasi Develop | for construction/ Encincer.  UPIN
Ram Nagar, Untapped 18 Rivgr Development ment installation of STP May, 26 - (R)g Var’ana < for
Chandauli © Authority | Authorit of 350 KLD , varanast 1o
. construction of
y capacity 1 STP
Ramnagar Housing (Reference No. 9)
Scheme.
Fund Allotted
Railway Nala, Ganea Namani Construction of 45 21 months after
Pt DP Nagar, Untapped 13 ne MLD STP at Vill. | Bidding period of . T
. River Gange& Bio-remediation is being
Chandauli Rauna. appx. 06 months
Rural Water | UPJN(U) . . done -
Ganda Nala, Pt Gan Suppl Approval of Project | (Technical tender (Reference No. 8)
DP Nagar, Untapped 12 Re.‘ ga D aﬁtﬁny - granted by NMCG opened on )
Chandauli ver cpartme on 22-01-2025 08.10.2025)
Partially tapped
to 120 MLD STP
Goithaha.
The survey work has Presently a.l !
effluent of this
been completed. After .
. STP also flow in
Municipal completing the this drains
Narokhar Partially Varuna . UPJN formalities of tendering, .
. 7.5 . Corporation, - - . because of which
Drain Tapped River . (Urban) the work will be .
Varanasi complete tapping

completed.
(Reference No. 11)

is not Possible.
Project for
Separate effluent
line is submitted
to NMCG for

approval.
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DPR for I&D and | 24 months after | The survey work has
Namami construction of STP | selection of firm | been completed. After
. Gange & of 60 MLD (Pre-qualification | completing the
9 DEgg;}(;DS?gI?V Untapped 37 \;r‘l/l;a Rural Water Uig)(R capacity approved | cum technical | formalities of tendering, -
Supply by NMCG ON tender opened on | the work will be
Department 06.03.2025 09.10.2025) completed.
(Reference No. 13) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
n principal to NMCG by beep finalized for 4
KashiramA | of PFR 31.12.2025. After | drains of first phase,
ashiramAwas . approval o . !
Drain-1/ Varuna Mumclpal UPJN  |has been granted by approval the. tender | further action will be
10 Chamrautha Untapped 3 River Corporatlgn (Urban) NMCG on process w11.1 be | taken accordlngly with -
Drain Varanasi 23.09.2025 completed in 6 | the  cooperation of
(Refer.enc.e No. 12) months and work | CEM&DE, Delhi
) shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
n principal to NMCG by | been finalized for 4
31.12.2025. After | drains of first phase,
.. approval of PFR . ;
Mashini Veer Varuna Mun1c1pal has been granted by approval the. tender | further action will })e
11 baba Drain -A Untapped 2.5 River Corporation | UPJN(R) NMCG on process will be | taken accordingly with -
Varanasi 23092025 completed in 6 | the  cooperation  of
(Refer'enc.e No. 12) months and work | CEM&DE, Delhi
) shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
In principal to NMCG Dby | been finalized for 4
Mashini v v Municipal hapgroval of Pl:;}) 31.12.2(;2?1. Alzer ?rai}rlls of .ﬁrst .Iﬁlasbe,
ashini Veer aruna . as been granted by | approval the tender | further action wi e
12 baba Drain-B Untapped 1.3 River Ci)/rporatlc.m UPIN(R) NMCG on process will be | taken accordingly with i
aranast 23.09.2025 completed in 6 | the cooperation  of
(Reference No. 12) | months and work | CEM&DE, Delhi
shall be completed | University  for  the
in 24 months. proposed treatment.
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(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
tmprincipal | 5} 155005 At | drains of st phase,
12, . er | drains of first phase,
Defence Varuna Municipal h:?gcrazzalr(;flgzil{b approval the tender | further action will be
13 | Colony Drain- | Untapped 0.6 . Corporation | UPJN(R) & y process will be | taken accordingly with -
River . NMCG on . :
A Varanasi 23.09.2025 completed in 6 | the  cooperation of
(Reference No. 12) months and work | CEM&DE, Delhi
) shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
tmprincipal | 5} 155005 At | drains of st phase,
o 12, . er | drains of first phase,
Defence Varuna Munlclpal h;fgzzzalr(;fltilzl}i) approval the tender | further action will be
14 | Colony Drain- Untapped 1.2 River Corporation | UPJN(R) NM(%G on Y process will be | taken accordingly with -
B Varanasi 23.09.2025 completed in 6 | the cooperation of
(Refer'enc.e No. 12) months and work | CEM&DE, Delhi
) shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
n principal to NMCG by beep finalized for 4
Bhawanipur Municipal approval of PFR 31.12.2025. After | drains of .ﬁrst phase,
Drain/ Varuna ! has been oranted b approval the. tender | further action will be
15 . Untapped 0.9 . Corporation | UPJN(R) & Y process will be | taken accordingly with -
Kohilawaveer River . NMCG on . ;
Baba Varanasi 23.09.2025 completed in 6 | the cooperation of
(Reference No. 12) months and work CEM&]?E, Delhi
shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
o In principal The DPR will be | In the second phase, as
KashiramAwas Varuna Mun1c1pal approval of PFR | prepared and sent | standard procedure has
16 Drain-IT Untapped 0.5 River Corporation | UPJN(R) |has been grantedby | to NMCG by | been finalized for 4 -
Varanasi NMCG on 31.12.2025. After | drains of first phase,
23.09.2025 approval the tender | further action will be
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(Reference No. 12) | process will be | taken accordingly with
completed in 6 | the cooperation  of
months and work | CEM&DE, Delhi
shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
and Proposal for pr
. . been finalized for 4
In principal 1&D of drains shall . .
drains of first phase, | Action plan shall
Municipal approval of PFR | be prepared once further action will be | be prepare after
Bheemnagar Varuna . has been granted by | complete  repair/ . . prep
17 : Untapped 0.55 . Corporation | UPJN(R) . taken accordingly with | cleaning of
Drain-2 River . NMCG on maintenance works : .
Varanasi . the  cooperation  of | interceptor sewer
23.09.2025 of interceptor CEM&DE Delhi | line
(Reference No. 12) | sewer line  are . .
University  for  the
completed. proposed treatment
(Reference No. 3) (Reference No. 11)
Newly identified In the second phase, as
standard procedure has
and Proposal for .
. . been finalized for 4
In principal 1&D of drains shall . .
drains of first phase, | Action plan shall
Municipal approval of PFR | be prepared once further action will be | be prepare after
PWD office Varuna . has been granted by | complete  repair/ . . prep
18 . Untapped 0.3 . Corporation | UPJN(R) . taken accordingly with | cleaning of
drain-1 River . NMCG on maintenance works : )
Varanasi . the  cooperation  of | interceptor sewer
23.09.2025 of interceptor CEM&DE Delhi | line
(Reference No. 12) | sewer line  are . S
University  for  the
completed. proposed treatment
(Reference No. 3) (Reference No. 11)
Newly identified In the second phase, as
standard procedure has
and Proposal for .
. . been finalized for 4
In principal 1&D of drains shall . .
drains of first phase, | Action plan shall
Municipal approval of PFR | be prepared once further action will be | be prepare after
PWD office Varuna . has been granted by | complete  repair/ . . prep
19 . Untapped 0.5 . Corporation | UPJN(R) . taken accordingly with | cleaning of
drain-2 River . NMCG on maintenance works : )
Varanasi . the  cooperation  of | interceptor sewer
23.09.2025 of interceptor CEM&DE Delhi | line
(Reference No. 12) | sewer line  are . .
University for the
completed. proposed treatment
(Reference No. 3) (Reference No. 11)
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In principal

Newly identified
and Proposal for
1&D of drains shall

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,

Action plan shall

Municipal approval of PFR | be prepared ONCC | further action will be | be prepare  after
20 | Drain-27 Untapped 1 Vqruna Corporation | UPJN(R) has been granted by corpplete repair/ taken accordingly with | cleaning of
River . NMCG on maintenance works : .
Varanasi . the  cooperation  of | interceptor sewer
23.09.2025 of interceptor CEM&DE Delhi | Tine
(Reference No. 12) | sewer line  are . .
University  for  the
completed. proposed treatment
(Reference No. 3) (Reference No. 11)
Newly  identified In the second phase, as
standard procedure has
and Proposal for finalized for 4
In principal 1&D of drains shall Eeep 1nfa l?e 0; Acti 1 hall
rains of first phase, | Action plan sha
Municipal approval of PFR | be prepared once further action will be | be f
. prepare  after
21 | Drain-29-A Untapped 0.72 Va'runa Corporation | UPJN(R) has been granted by complete repair/ taken accordingly with | cleaning of
River \Y i NMCG on maintenance works the  cooperation  of | interceptor sewer
aranast 23.09.2025 of interceptor CEM &DEp Delhi | line P
(Reference No. 12) | sewer line  are . .
University  for  the
completed. proposed treatment
(Reference No. 3) (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
In principal to NMCG by | been finalized for 4
o a rolz/al otPPFR 31.12.2025. After | drains of first phase, | Action plan shall
Varuna Munlclpal haspgeen granted by approval the tender | further action will be | be prepare after
22 | Drain-29-B Untapped 0.82 River Corporation | UPJN(R) NMCG on process will be | taken accordingly with | cleaning of
Varanasi 23.09.2025 completed in 6 | the  cooperation  of | interceptor sewer
U months and work | CEM&DE, Delhi | line
(Reference No. 12)
) shall be completed | University for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
In principal The DPR will be | In the second phase, as
Municipal approval of PFR | prepared and sent | standard procedure has
R/b Near old Varuna . has been granted by | to  NMCG by | been finalized for 4
. . . C t ; -
23 bridge Drain Untapped 04 River i)]rpora on UPIN(R) NMCG on 31.12.2025. After | drains of first phase,
aranast 23.09.2025 approval the tender | further action will be

(Reference No. 12)

process will be

taken accordingly with
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completed in 6
months and work
shall be completed
in 24 months.

(Reference No. 12)

the  cooperation  of
CEM&DE, Delhi
University  for  the
proposed treatment.
(Reference No. 11)

In principal

The DPR will be
prepared and sent
to NMCG by

In the second phase, as
standard procedure has
been finalized for 4

o approval of PFR 31.12.2025.  After | drains of first phase,
Varuna Munlclpal has been granted by approval the tender | further action will be
24 | Jalalipura drain | Untapped 4.50 River Corporation | UPJN(R) NMCG on process will be | taken accordingly with -
Varanasi 23.09.2025 completed in 6 | the  cooperation of
(Reference No. 12) months and work CEM&DE, Delhi
) shall be completed | University ~ for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
n principal to NMCG by beep finalized for 4
o approval of PFR 31.12.2025. After | drains of first phase,
Khajuriya Varuna Munlclpal has been granted by approval the tender | further action will be
25 | Hanuman Untapped 0.80 River Corporation | UPJN(R) NMCG on process will be | taken accordingly with -
Mandir Drain Varanasi 23092025 completed in 6 | the  cooperation  of
(Refer;enc.e No. 12) months and work | CEM&DE, Delhi
) shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be In the second phase, as
standard procedure has
prepared and sent been finalized for 4
In principal o NMCG by drains of first phase,
31.12.2025.  After . ;
Municipal approval of PFR a | further action will be
. . pproval the tender . .
2% Koma.Ram.hla Untapped 0.80 Vqruna Corporation | UPIN(R) has been granted by process  will be taken accordmgly with i
Mandir drain River ) NMCG on . the  cooperation  of
Varanasi 23.092025 | completed in 6 pyiepE Delhi

(Reference No. 12)

months and work
shall be completed
in 24 months.

(Reference No. 12)

University  for  the
proposed treatment.
(Reference No. 11)
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The DPR will be | In the second phase, as
prepared and sent | standard procedure has
n principal to NMCG by beep finalized for 4
o approval of PFR 31.12.2025. After | drains of 'ﬁrst phase,
Vijaypura Varuna Mumclpal has been granted by approval the tender | further action will be
27 Konia Drain Untapped 0.75 River Corporation | UPJN(R) NMCG on process will be | taken accordingly with -
Varanasi 23.09.2025 completed in 6 | the  cooperation of
(Referénée No. 12) months and work | CEM&DE, Delhi
) shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
n principal to NMCG by beep finalized for 4
o approval of PFR 31.12.2025. After | drains of 'ﬁrst phase,
Salarpur Dipo Varuna Mun1c1pal has been granted by approval the tender | further action will be
28 colony Drain Untapped 2.5 River Corporation | UPJN(R) NMCG on process will be | taken accordingly with -
Varanasi 23.09.2025 completed in 6 | the  cooperation of
(Refer;enée No. 12) months and work | CEM&DE, Delhi
) shall be completed | University  for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
The DPR will be | In the second phase, as
prepared and sent | standard procedure has
n principal to NMCG by beep finalized for 4
o approval of PFR 31.12.2025. After | drains of first phase,
Salarpur Varuna Munlclpal has been granted by approval the tender | further action will be
29 | Mangraha baba | Untapped 1.32 River Corporation | UPJN(R) NMCG on process will be | taken accordingly with -
drain Varanasi 23092025 completed in 6 | the cooperation of
(Refer;enc.e No. 12) months and work | CEM&DE, Delhi
) shall be completed | University = for  the
in 24 months. proposed treatment.
(Reference No. 12) | (Reference No. 11)
In principal The DPR will be | In the second phase, as
Municipal approval of PFR | prepared and sent | standard procedure has
Mohan Katra Varuna . has been granted by | to  NMCG by | been finalized for 4
30 Drain Untapped 6.82 River Corporatu.)n UPIN(R) NMCG on 31.12.2025. After | drains of first phase, i
Varanasi 23.09.2025 approval the tender | further action will be
(Reference No. 12) | process will be | taken accordingly with
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completed in 6
months and work
shall be completed
in 24 months.

(Reference No. 12)

the  cooperation  of
CEM&DE, Delhi
University  for  the
proposed treatment.
(Reference No. 11)

31

Konia Bypass

Drain Untapped 40

Varuna
River

Municipal
Corporation
Varanasi

UPIN(R)

In principal
approval of PFR
has been granted by
NMCG on
23.09.2025
(Reference No. 12)

The DPR will be
prepared and sent
to NMCG by
31.12.2025. After
approval the tender
process will be
completed in 6
months and work
shall be completed
in 24 months.

(Reference No. 12)

In the second phase, as
standard procedure has
been finalized for 4
drains of first phase,
further action will be
taken accordingly with
the  cooperation  of
CEM&DE, Delhi
University  for  the
proposed treatment.

(Reference No. 11)

Note - PFR (Pre-Feasibility Report)
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11. MONITORING FRAMEWORK OF STATE PLAN

The State Plan shall be supervised and monitored by the State
Ganga Committee, and by the District Ganga Committees of Varanasi
and Chandauli under the chairmanship of their respective District
Magistrates.

The River Ganga (Rejuvenation, Protection and Management)
Authorities Order, 2016 established the District Ganga Committees
(DGCs) under Order 55 of the Ganga order, 2016 and gave them the

role of implementing rejuvenation, protection, and rehabilitation of the

Ganga and its tributaries at the district level.

“...0rder - 55. Functions and powers of District Ganga Committees.

(1) Every District Ganga Committee shall discharge functions and exercise
powers for rejuvenation, protection, restoration and rehabilitation of River Ganga
and its tributaries in each specified District as laid out in paragraph 6 and 7 as per
the principles specified in paragraph 4.

(2) In particular, and without prejudice to the generality of the provisions of
sub-paragraph (1) for rejuvenation and protection and restoration or
rehabilitation of degraded areas abutting River Ganga and its tributaries and
subject to other provisions of this Order and rules made thereunder, every District
Ganga Committee shall have the following powers and functions in relation to
River Ganga and its tributaries abutting in the area in specified District,
namely:—

(a) identifying activities which may be threats in the area of specified District
abutting the River Ganga for protection of River Ganga and its tributaries or its
River bed and making a plan for remedial action and take remedial action in
respect thereof;

(b)  taking remedial action at its own end for protection of River Ganga and its
tributaries or its River bed abutting in the specified District (excluding
enforcement of the provisions of this Order).

(c) in the event of its inability to take remedial action, reporting (electronically
as well as by sending written communication in hard copy) to the National Mission
for Clean Ganga and concerned State Government, the State Ganga Commiittee, as
the case may be, for issue of direction for protection of River Ganga and to
formulate appropriate management or remedial actions.

(d)  taking suitable administrative and other measures, to give effect to the
provisions of this Order so as to prevent the environmental pollution in the River
Ganga and its tributaries, not being inconsistent with the provisions of this Order,
or any law for the time being in force.

(3) In case, the District Ganga Committee is of the opinion that any
contravention has been made of any other law for the time being in force or in
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respect of provisions of this Order, it shall take appropriate action in accordance

with the law for the time being in force.

(4)  The District Ganga Committee shall take all such emergency measures as

specified in paragraph 7...”

12. REFERENCES

The information provided by the concerned department are

annexed herewith.
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Reference No- 1

List of Industries Discharging in River Ganga at Chandauli

S Name & Address o . Product ?nd Operational Status of Status Nar.m? of Nal.ne. of Install.e d
District Production Recipient | Recipient | Capacity
No. of the Industry . Status Consent of ETP . .
Capacity Drain River of ETP
(KLD)
M/s Dugdb Utpadak Milk, Ghee,
Sahakari Sangh
Limited Plot G1 Butter and Granted Ghuraha
1 . ’ Chandauli Paneer-400 Operational (Valid upto Installed . River Ganga 400
Industrial Area, . drain
KLD Milk 31.12.2025)
Phase-1, Ramnagar, .
Chandauli processing
M/s Ganga Pulp & Granted
Paper Pvt., Ltd., A-6 . News print . (Valid upto Ghuraha .
2 Industrial Area Chandauli paper-96 TPD Operational 31.12.2029) Installed drain River Ganga 1000
Ramnagar Chandauli
Yam Pre Lid. B- M iyeing & Giranied Ghusaha
3 Ve G Chandauli yemnsg Operational (Valid upto Installed urs River Ganga 180
4/2,1/A, Ramnagar Twisting-8000 31.12.2025) drain
Chandauli Kg/day T
NC Cotton-75
M/s G.R.N. Cellulose MT/Month, NC
(P) Ltd., Plot No. E- solution-50 Granted Ghuraha
4 21 & 22, Industrial | Chandauli MT/Month, Operational (Valid upto Installed drain River Ganga 125
Area, Ramnagar, Cotton linter 31.12.2029)
Chandauli pulp-50
MT/Month

29
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M/s Newal Calcutta Grey .
. Granted Zero liquid
Pvt. Ltd., Industrial . Board/Craft . . ;
5 Chandauli Operational (Valid upto Installed - - discharge
Area Ramnagar Paper-500 31.12.2029 (ZLD)
Chandauli Ton/month o )
M/S]'f? llie';lintegi)gses Mill Board-10 Granted Ghuraha
6 » Naus Chandauli Ton/day (Sun Operational (Valid upto Installed ur River Ganga 60
Area, Ramnagar, d ) 31.12.2025 drain
Chandauli 1y process o )
M/.S Industrial Boqrd Mill Board-56 Granted
Mills B-6, Industrial . . . Ghuraha .
7 Chandauli | Ton/month (Sun Operational (Valid upto Installed ) River Ganga 25
Area, Ramnagar, d ) 31.12.2025 drain
Chandauli Ty process 12.2025)
PaM/rs ;hg I;résillﬁ?l Mill Board-2.5 Granted Ghuraha
8 Pe oa % | Chandauli Ton/day (Sun Operational (Valid upto Installed ur River Ganga 20
D-1, Industrial Area, drv pr ) 31.07.2029) drain
Ramnagar, Chandauli 1y process o
M/s Electrochem Chrome Plating
Plating, Industrial f Railwa Non- Granted Ghuraha
9 g naus Chandauli o way or (Valid upto Installed ur River Ganga 5
Area, Ramnagar, Cylinder liner on Operational 31.12.2029) drain
Chandauli job work Basis T
M/s Baba Paper & Closure
Board Mills Pvt. Ltd., . direction Closure direction
10 B-14/2, Industrial Chandauli Mill board 2.0 issued by state | issued by State | Installed Ghurg ha River Ganga 30
Ton/Day drain
Area, Ramnagar, Board on dt. Board
Chandauli 26.12.2023

30



Reference No- 2

Population /Sewage (in MLD) :
Name of Existing | Utilized Proposals T |
Sr.No | Sewerage ¥ear 20y Kemaidh STPs(In |Capacity(In ; .qM-..,vuR_.
S el e I = el B |
At present around 45 MLD is diverted to Distt 24,
Dinapur STP. STP of 250 MLD capacity is proposed by
1 District-I | 541547 167 647655 200 80 80 - 250 250 No Gap |UPJN(R) under and 80 MLD will be discontinued.
Around 29 MLD flow from Distt 1A and 2B&C is also
proposed to be diverted
District- Around 13 MLD present discharge is proposed to be|
2 | | 81489 | 1328 |1139478| 154 140 130 . . 140 [ NoGap [ gu_,c 8
District-IT Around 16 MLD present discharge shall be diverted to
3 B&C 375683 114 462797 140 120 60 - - 120 No Gap 250 MLD STP
o 50 50
4 Eﬂ_.wa. 363828 97 471968 | 126 12 6 55 ; 125 | NoGap |Flow is inclusive of BHU and DLW
8 8
o STP of 60 MLD capacity is approved under Namami
oqQ c_w_ﬁ% 240902 46 | 359250 | 69 0 0 - 70 70 | NoGap |Gange Programm and 10 MLD STP proposed by
UPJN(R) for New Varuna Drains
2 STP of capacity 7 MLD is under construction byl
Q\| ¢ |[CisGanga o8327 15 | 142407 | 22 10 9.5 7 10 27 | NoGap wﬁ“z%u M“nm_wz”““ﬂwﬁuaw““ﬁ S
Ramnagar area through UPJN(U).
Total 1 2601775 572 3223555 711 420 343.5 732
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2239. Reference No- 3

A TICL] W™ Al LI VOl LU Il ICll Al

S} U ofa R (rion)

DA Y& ARI=AT (TR10810), HAITATYR, IRIOT— 221005

=
7A %
By e

ks 3 7/ w-& 7 N 1% 010 9/9c

dar #
g i (),
0 Yo &t e (o),
TGS |

faswa:—  arRorf § gwon G A Tl $ w9 gaiRa 8 @ Wde @) deum |
dar fear mar HovwosRo & wwre o |

wEIgy,

SR fAvgs s w1 & & qe Afed A8iey, Jovo R §RT IR0 § awon
T & JToER 89 WG HRITNHT IR w8 MR fFar T 8| S & ergured |
qRIORIT H G/ 4] | ATl B ARGH ¥ yaied 8 I8 Wide B AGAM vg Braferd gRareT
Yeeed, T guor T g@rE, Sowo Wt fA (Imn), Rt gRr fovwosmo A fhar
T 2, O Wi afgd Weld R STiR Javdd Hriarel 8q W¥a fhar o wEr B
el d:— SURIFATHNR |

a4,

(CEICERE)
q&q AfFa=r (aroeio)

900 U9 fRAie STRIFAUR |
gfafey FafaRad o1 gaemet vd enavgs sriarE! 2g ufidd |

1. ST SFAIT, AvSS BTy, S0 U0 Sid FTH (TTHIOT), IR0 |
2. URITHT Ygwrds, T YguoT =T $a1E, Sovo el frrH (umion), amrordy |

q&q (aTo&io)

247
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Y TI1&D ENTIFIE
TO RIVER VARUNA

Preface: River Varuna in Varanasi has been identified as Priority-l River in Varanasi
stretch. Before year 2021, there were 14 major notified drains falling into River Varuna. 13
of these drains were tapped to 140 MLD Chaukaghat MPS (along with 04 other minor non-
notified drains) by U.P. Irrigation Department through Riverfront Development Project
under State Sector program in year 2021. However, after implementation, the project
could not be handed over to Varanasi Municipal Corporation and in absence of
maintenance, most of the drains are overflowing resulting in increased pollution load in
theriver. Inyear 2021, area under ambit of Varanasi Municipal Corporation was increased
from 86 SQKM to 182 SQKM after which one major drain viz. Durga drain came within
Municipal limit for which DPR for I&D and STP was submitted to NMCG in compliance to
orders issued by Hon’ble NGT in matter of OA 128/2021 Saurabh Tiwari vs Union of India
& Others. Issue of overflow from drains tapped by U.P. Irrigation Deptt. was brought to
attention of the State Govt. and several meetings were held under chairmanship of Chief
Secretary, GoUP to resolve the issue considering various aspects which were also attend
by officials from NMCG. In the last meeting held under chairmanship of Chief Secretary,
GoUP on 19.12.2024, instructions were issued to Varanasi Municipal Corporation to take
over the pipeline and if needed, raise demand for suitable budgetary provisions from
staté for operation and maintenance of the same. Meanwhile, as per instruction issued
by NMCG, drone survey was conducted in entire stretch of river Varuna in Varanasi and
total of 48 drains were identified of which 43 drains are in Municipal limit and balance 05
are in Rural area.

Existing Treatment facilities: There are total 07 STP in Varanasi Municipal Corporation
with combined capacity of 420 MLD. Details of these STPs are below:

CURRENT UTILIZATION
NAME OF STP INSTALLED CAPACITY UTILISATION PERCENT
Maintained by UPJN (Urban)
DINAPUR STP 140 MLD 130-135 MLD 94%
DINAPUR STP 80 MLD 80 MLD | 100%
GOITHAHA STP 120 MLD 60-65 MLD 52%
Maintained by UPJN (Rural)
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BHAGWANPUR STP 8 MLD 8 MLD 100%
RAMANA STP 50 MLD 50 MLD 100%
RAMNAGAR STP 10 MLD 9.5 MLD 95%

Maintained by Railways

DLW STP 12 MLD 6 MLD 50%

Total 420 MLD ~345 MLD

Present Scenario: Before year 2021, discharge of notified 14 major drains was appx. 60
MLD which has now increased to 226 MLD from 43 drains. There are 02 STPS viz. 120 MLD
STP Goithaha and 140 MLD STP Dinapur which cater the catchment area in drainage
basin of River Varuna. Further, NMCG has also approved STP of capacity 60 MLD to cater
the sewage flowing from Durga drain into Varuna River. Details of drains falling into river
Varuna are as below

Drains Untapped Partially tapped Tapped

Number 23 1 19

Discharge (in

10.28 .54 !
MLD) 1 10 105.58

STP of 60 MLD capacity | Narokhar Drain in | 02 drains

approved by NMCG in | which currently | were tapped
Mar-2025, tenderingisin | treated effluent of 120 | under  JICA
process. MLD Goithaha STP is | assisted GAP-
discharged. Proposal | Il. 17 drains
DPR for Upgradation of flcl lrg ¢ P ; : e d
n
80 MLD STP Dinapur to c;;l ay'tg . l_separa = :ere appjp
ine
Remarks 220 MLD is submitted to © ue‘n 'S y. .
submitted to NMCG | Irrigation
NMCG
by UPJN(U). Deptt. At
present,
overflow is
occurring

from most of
the tappings.
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DRAINS IDENTIFIED IN DRONE SURVEY OF VARUNA RIVER IN VARANASI

2242

Rural Area

il

02 DRAINS

A

Rameshwar
Tempr:

Z|| 04 DRAINS
3| s.emw

03 DRAIN
4.4| MLD

4 NEW DRKl'I\;S
3.09 MLD VARUNA OLD

GOITHAHA STP OUTFALL

NAROKHAR DRAIN/

10.94 MLD

BRIDGE

TRANS VARUNA \

01 DRAIN
0.4 MLD

A

PHULWARIYA DRAIN/!

PHULWARIYA SPS
8.2 MLD

CIS YARUNA

|

03 DRAINS
4.57 MLD

02 NEW DRAINS 04 DRAINS
@] TGt 0.8 MLD 12.92 MLD
- 40.30 MLD
e O e =AM a
List of drains in order from U/s to D/s is as follows
SI No. Drain Name Discharge Bank
1 Durga Drain 37 Right Bank
2 Mashini Veer baba Drain -A 2.5 Right Bank
3 Mashini Veer baba Drain-B 1.3 Right Bank
4 Defence Colony Drain-A 0.6 Right Bank
5 Defence Colony Drain-B 1.2 Right Bank
6 Bhawanipur Drain/ Kohilawaveer Baba 0.9 Left Bank
7 Kashiram Awas Drain-I 3 Left Bank
8 Phulwariya Drain 8.2 Right Bank
9

Kashiram Awas Drain-ll|

0.5

. Left Bank

Bheemnagar Drain-2 Left Bank |

PWD office drain-1

| Right Bank

23

PWD office drain-2

Teliyabag Drain

40.30

| Right Bank

Right Bank

fonmoverrow somo —— |
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24

26

Drain-27

Drain-29-A

1( appx flow)

0.72

Left Bank

Left Bank

27

Drain-29-B

R/b Near old bridge Drain

0.82

0.4

Left Bank

Left Bank

34
35 Jalalipura drain 4.50 Right Bank
36 Narokhar Drain 10.94 Left Bank
37 Khajuriya Hanuman Mandir Drain 0.80 Right Bank
38 Konia Ramlila Mandir drain 0.80 Right Bank
39 Vijaypura Konia Drain 0.75 Left Bank
40 Salarpur Dipo colony Drain 2.5 Left Bank
41 Salarpur Mangraha baba drain 1.32 Left Bank
42 Mohan Katra Drain 6.82 Right Bank
43 Konia Bypass Drain 40 Right Bank
Total Discharge( in MLD) 226.8
Legends
Highlited in Yellow Tapped under JICA assisted GAP-I|
Tapped by UP Irrigation Deptt.
No fill New drains
Qualitative analysis of these drains is also being done which is annexed.

Action Plan: As per direction of NMCG comprehensive action plan of rejuvenation of
River Varuna in entire stretch (Bhadohi upto Varanasi confluence point) including its
tributaries i.e. River Basuhi and River Morwa was prepared by various stakeholders which
comprised of the following components.
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Above proposals didn’t included them;ﬁn for the newly identified drains due to lack of
clarity on the functionality of Interceptor sewer line laid by U.P. Irrigation Deptt. However, in the
meeting held under chairmanship of Chief Secretary, GoUP, directions were issued to Varanasi
Municipal Corporation to take over the pipeline and if needed, raise demand for suitable
budgetary provisions for operation and maintenance. In the meantime, discharge of all 43 drains
within Municipal limit was measured (discharge of 06 drains can’t be measured due to conduit
being closed pipeline and approximate discharge is considered) and topographical survey in
entire stretch is also conducted. Thus, all the drains falling in River Varuna are divided into two
stretches viz. Rural Stretch and Urban stretch. Plan for tapping of drains is as follows:

Rural Stretch: Total Rural stretch is appx. 18 KM. There are 05 drains in this stretch with appx
discharge of 6 MLD. This stretch is not taken up for any intervention. In near future when this
comes under Nagar Nigam, suitable provisions shall be made.

Urban Stretch: Total stretch is appx 15 KM. Earlier, interventions were made under JICA Assisted
GAP-1l wherein 02 drains viz. Phulwariya drain and Teliyabag drain were tapped and diverted to
140 MLD Dinapur STP. Thereafter, inyear 2021, Irrigation Deptt laid interceptor Sewer line through
which 13 major drains and 17 non-notified minor drains were details of these tapped drains is as
below

NS ; Drain Name Discharge Bank Remarks
i Phulwariya Drain 8.2 Right Bank Tapped through Phulwariya Pumping

Station under JICA GAP-I|

. ] . Tapped through Chaukaghat MPS under

Apart from above 19 tapped drains, new drains are identified through drone survey at both U/S
and D/S of the interceptor sewer line. First drain at the U/s is Durga drain for which proposal is

39




already approved by NMCG in Mar-zoﬁaéls?ndertendering. Forbalance drains topographical
survey has been conducted and after field visits following are the proposal for tapping of newly
identified drains

Stretch 1: There are 05 drains with cumulative discharge of discharge of 6.5 MLD. These
drains are at Downstream of Durga drain.

SINo. | Drain Name Discharge Bank

1 Mashini Veer baba Drain -A 2.5 Right Bank

2 Mashini Veer baba Drain-B 1.3 Right Bank

3 Defence Colony Drain-A 0.6 Right Bank

4 Defence Colony Drain-B 1.2 Right Bank

5 Bhawanipur Drain/ Kohilawaveer Baba 0.9 Left Bank
Total Discharge( in MLD) | 6.5

There are two viable options for tapping/treatments of these drains which is as below:

a) Option 1: Interception and diversion these drains to new STP of appx. capacity 10
MLD through laying of gravity sewer pipe line and construction of SPS in the same
campus of approved 60 MLD STP for Durga drain. It is proposed that interceptor pipe
line be laid on each bank to account for the future habitations and possibility of
creation of new drains. Total length of pipeline on each bank shall be appx 2100 mtr.

b) Options 2: Project for construction of STP of 60 MLD capacity is approved under
Namami Gange Program. It is expected that threshold flow received at STP shall be
appx. 41 MLD in year 2027 which shall gradually increase to 60 MLD in next 15 years
i.e. year 2042. Thus, these drains may be tapped to the said approved STP which
shall be sufficient for next 10 years. A separate STP shall be proposed in due course
of time. Under this option only interceptor sewer pipe line and I&D of drains shall be
required. As, RFP for the approved STP is already floated, Variation after finalization
of Concessionaire shall be required.
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Stretch 2: Following 02 drains are [224\80 be intercepted and diverted by constructing
Sewage Pumping Station of Appx capacity of 5 MLD which shall outfall into main sewer pipe line
of Trans-Varuna area for treatment at 120 MLD STP Goithaha. Length of interceptor sewer shall
be around 400 mtr and length of Rising main shall be 2100 mtr.

Sl

No. ‘| Drain Name Discharge Bank

1 Kashiram Awas Drain-| 3 Left Bank

2 Kashiram Awas Drain-I| 0.5 Left Bank
Total Discharge( in MLD) | 3.5

" Kashiram Awas Dra

Stretch 3: In this stretch there are total 06 newly identified untapped drains. Total discharge of
these drains is 3.89 MLD. Detail of these drains is as below:

Nsl. Drain Name Discharge Bank
1 Bheemnagar Drain-2 0.55 Left Bank
2 PWD office drain-1 0.3 Right Bank
3 PWD office drain-2 0.5 Right Bank
4 Drain-27 1 Left Bank
5 Drain-29-A 0.72 Left Bank
6 Drain-29-B 0.82 Left Bank
Total Discharge(in MLD) | 3.89

This stretch falls within the stretch of interceptor sewer line laid by U.P. Irrigation Deptt. Issues of
overflow of this interceptor sewer line were raised during various meetings held under
chairmanship of Chief Secretary, GoUP and during the last meeting held under chairmanship of
Chief Secretary, GoUP on 19.12.2024, instructions were issued to Varanasi Municipal
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Corporation to take over the pipelilQZA-Qneeded, raise demand for suitable budgetary
provisions from state for operation and maintenance of the same. Earlier, U.P. Irrigation Deptt.
had approached IIT-BHU to give their expert opinion towards assessing functionality of the
interceptor sewer line. IIT- BHU gave its report in May-2025. Based upon the recommendation
given by IIT-BHU, Varanasi Municiple Corporation demanded funds considering two aspects:

(i) Requirement of additional STP and primary works of repairs/cleaning of interceptor sewer
line: Rs 330.01 Crores
(i) Only primary works of repairs/cleaning of interceptor sewer line: Rs. 30.01 Crores

Varanasi Municiple Corporation also sought guidance towards above to which U.P. Jal
Nigam(Urban) and U.P. Jal Nigam (Rural) gave their opinions. Works towards making the
sewer line functional are yet to be commenced. NMCG has also appointed lIT-Roorke on
24.07.2025 towards conducting study for assessment of interceptor system of River
Varuna and bring out conceptual action plan for pollution abatement of River Varuna from
drains falling from the Municipal Limit .

Thus, the small quantum of discharge of 3.89 MLD may be added to the interceptor sewer
assuming this line will be made fully functional. Proposal for I&D of above drains shall be
prepared once complete repair/maintenance works of interceptor sewer line are
completed.

Stretch 4: This stretch falls in downstream of interceptor sewer line where head regulator is
installed by UP Irrigation Deptt and upto railway line. There are two drains in this stretch with total
discharge of 4.9 MLD. It is proposed that these drains shall be intercepted and diverted by laying
of interceptor sewer and construction of SPS to divert this flow to nearest Sewer network of
appropriate capacity in trans Varuna area which outfalls to 120 MLD STP Goithaha through
pumping. Length of Rising main shall be appx 2000 mtr.
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No. | Drain Name Discharge Bank

1 R/b old bridge Drain 0.4 Left Bank

2 Jalalipura drain 4.50 Right Bank
Total Discharge (in MLD) | 4.9

Stretch 5: In this stretch there are total 06 Drains with cumulative discharge of 17.11 MLD. These
drains are proposed to intercepted by laying interceptor sewer of length appx 1000 mtr along
Varuna River and diverting to the proposed 220 MLD STP (capacity to be augmented to appx 250
MLD to account for discharge of these drains) by construction of SPS and rising main pipeline of

appx length 2000 mtr.
Sl
No. | Drain Name Discharge Bank
1 Narokhar Drain 10.94 Left Bank
2 Khajuriya Hanuman Mandir Drain 0.80 Right Bank
3 Konia Ramlila Mandir drain 0.80 Right Bank
4 Vijaypura Konia Drain 0.75 Left Bank
5 Salarpur Dipo colony Drain 2.5 Left Bank
6 Salarpur Mangraha baba drain 1.32 Left Bank
Total Discharge(in MLD) 17.11
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T Majurhar Drain

Note: Stretch 04 and 05 are separated in due to reason of increase in depth of interceptdr sewer
line which shall be be difficult to be executed due to close proximity of River Varuna and also due
to these stretched are divided by Railway line.

Balance Drains:

i) Mohan Katra Drain: This drain has discharge of 6.82 MLD and is proposed to be
intercepted and diverted to the nearest pipe line laid in the year 2022 under AMRUT
Program which outfall into existing Konia MPS.

Sl
No. | Drain Name Discharge Bank
1 Mohan Katra Drain 6.82 Right Bank

Google Earth
wealt 481 m QO

i) Konia Over Flow Drain: This is not a drain rather overflow from Konia MPS due to flow
being in excess to 80 MLD in the Old Trunk Sewer( Shahi Nalla). Discharge is 40 MLD.
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This overflow shall be arrest%%zorks are completed under the proposed DPR for
“Upgradation and capacity Augmentation of Existing 80 MLD STP to 220 MLD in
Varanasi City”.

Summary: Summary of the proposals suggested for interception of newly identified drains is

NSIIJ Drain Name Discharge( in MLD) Bank
1 Konia Bypass Drain 40 Right Bank

as below:
Stretch No. No. of Total Proposal
drains discharge
(in MLD)

Stretch 01 05 6.5 Interceptor Sewer line: 2.1 KM on each bank
SPS: 10 MLD
Rising main: 50 mtr
STP: New 10 MLD STP in Lohta STP Campus

OR

Interceptor Sewer line: 2.1 KM on each bank
STP: Approved 60 MLD Lohta STP

Stretch 02 02 3.5 Interceptor Sewer line: 0.4 KM on left bank
SPS: 5 MLD
Rising main: 2.1 KM

| STP: To existing 120 MLD STP Goithaha.

Stretch 03 06 3.89 This section falls with the Interceptor sewer
line laid by irrigation deptt. Hence, proposed to
be tapped to the same line after its handing
over and subsequently its cleaning and repairs

Stretch 04 02 4.9 Interceptor Sewer line: 0.5 KM on each bank
SPS: 7.5 MLD
Rising main: 2.0 KM
STP: To existing 120 MLD STP Goithaha.

Stretch 05 06 17.11 Interceptor Sewer line: 1 KM on each bank
SPS: 25 MLD
Rising main: 2.0 KM
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N
N

n
SIP: to proposed 220 MLD STP at Dinapur

which shall now be proposed to be appx 250
MLD

Balance 01 6.82 Interceptor Sewer Line: 100 mtr
Drains (i) (Mohan SPS: Not required
Katra Rising main: Not Required
drain) / STP: to proposed 220 MLD STP at Dinapur
through Konia MPS which shall now be
proposed to be appx 265 MLD
Balance Konia 40 No Intervention required. It shall be
Drains (ii) Overflow automatically arrested once Upgradation and

capacity augmentation of 80 MLD Dinapur STP
is completed.

Above feasibility plan shall be 12" proposal for the comprehensive action plan being framed

for Rejuvenation of River Varuna.

Conclusion. Above Pre-Feasibility Report for I&D and Treatment of Newly Identified Drains is
hereby submitted for approval of framing Detailed Project Report.

GPPU UPIJN(Rural)
Varanasi

Recommended

(Janardan Singh)
Superintending Engineer
Circle Office, U.P. Jal Nigam (Rural)
Varanasi

(Janardak Singh)
Chief Engineel (Vns Zone)
U.P. Jal Nigam (Rural)

Varanasi
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Reference No- 4

2259

e

The details of Sewer Connections in District Varanasi

SI. | Name of | No. of Houses No. of Houses Concerned | Working | Details of Project | Timeline for |  Remark
No. | District Provided for Under Progress for | Department | Agency & Budgetary Completion
Sewer Connection | Sewer Connection Allocation
1 | Varanasi 156300 258509 Jalkal Vibhag | UP Jal 5662.42 Cr. Time of .
Nagar Nigam Nigam (CWAP/DPR Cost) | Completion
Varanasi (urban) Given by UP
Varanasi Jal Nigam
(urban)
Varanasi ?
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2264 Reference No- 6

Y TI1&D ENTIFIE
TO RIVER VARUNA

Preface: River Varuna in Varanasi has been identified as Priority-l River in Varanasi
stretch. Before year 2021, there were 14 major notified drains falling into River Varuna. 13
of these drains were tapped to 140 MLD Chaukaghat MPS (along with 04 other minor non-
notified drains) by U.P. Irrigation Department through Riverfront Development Project
under State Sector program in year 2021. However, after implementation, the project
could not be handed over to Varanasi Municipal Corporation and in absence of
maintenance, most of the drains are overflowing resulting in increased pollution load in
theriver. Inyear 2021, area under ambit of Varanasi Municipal Corporation was increased
from 86 SQKM to 182 SQKM after which one major drain viz. Durga drain came within
Municipal limit for which DPR for I&D and STP was submitted to NMCG in compliance to
orders issued by Hon’ble NGT in matter of OA 128/2021 Saurabh Tiwari vs Union of India
& Others. Issue of overflow from drains tapped by U.P. Irrigation Deptt. was brought to
attention of the State Govt. and several meetings were held under chairmanship of Chief
Secretary, GoUP to resolve the issue considering various aspects which were also attend
by officials from NMCG. In the last meeting held under chairmanship of Chief Secretary,
GoUP on 19.12.2024, instructions were issued to Varanasi Municipal Corporation to take
over the pipeline and if needed, raise demand for suitable budgetary provisions from
staté for operation and maintenance of the same. Meanwhile, as per instruction issued
by NMCG, drone survey was conducted in entire stretch of river Varuna in Varanasi and
total of 48 drains were identified of which 43 drains are in Municipal limit and balance 05
are in Rural area.

Existing Treatment facilities: There are total 07 STP in Varanasi Municipal Corporation
with combined capacity of 420 MLD. Details of these STPs are below:

CURRENT UTILIZATION
NAME OF STP INSTALLED CAPACITY UTILISATION PERCENT
Maintained by UPJN (Urban)
DINAPUR STP 140 MLD 130-135 MLD 94%
DINAPUR STP 80 MLD 80 MLD | 100%
GOITHAHA STP 120 MLD 60-65 MLD 52%
Maintained by UPJN (Rural)
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for Varuna [n varanasl City.

Status of drains discha n
T i
Remarks/ Action P!
Name of MPS/5PS to which Name of 5TP
Drain Discharge | Tapped (¥/N) diverted
2 3 4 5 i i
R
1 undar Tenderin
e Durga Drain 17 N e =15 R 3001 1O NMC:
|2 [Mashini Veer baba Draim A ° 25 N R e im0 sent 1O ﬁ:ga
3__|Mashint Veer baba Orain-i 1.3 N _____________._-,_.——4—-—'-'——""'" PFA sont 1o e
4__|Detence Colony brainA 06 N — _—[prnsenttoN
; PR
5 E:'E"ﬂ'-‘ Colony Draln-B 12 N — oF R sent to NMCG
i 5 awanipur Drain/ Kohllawaveer SEPEEE—-
' Baba 05 N R pFR sent 1o NMCG
Kashiram A i
V' loeas Was Bl Chameati 3 N __‘_,_._—-———"—"-__”___-_-_-—T_—-r-d‘rapped ndor JICA
) A b 3y vy
: e — | o ..-———"‘—__—-—'-_—.-—‘_
_ % |Phulwariya Drain 82 Y  /chaukoghat MPS-100 M= — prAsent 0 == g
= — 3 ;
i ﬁk‘--mamf\-@@n il 0.5 N _____-——"—_"_-___.;- 140 MLD S'TP Dln:puf Tappeﬂ b\i‘ U-F' "rls
10 14.5 Y Chaukaghat MPS-140 ML w.p, Irrigation dep:
Central il drin i sTe Dinapur [Tapped oY U —
1 ) 0.75 v Chaukaghat MPS-140 | ———Taqion planshall be prepare aline
Bheemnagar Drain-1 J e ——] <lcaning of intercepter sewer
12 055 b | - |erigation dep-
= L p5-140 MLD [140 MLO 57p Dinapur [Tepped by U.P.IrME
Chaukaghat MP>* G
5 L) ation dep.
1 Sadar Bazar Drain 3 — | 0 MLD [140 MLD 5TP Dinapur 1apped by U-P. ITTIE
18 Khatikan Mohalla Drain/Banaras 05 ¥ Chaukaghat MPS-14 e
Drain No.-0S ' | LD |160 MLD STP Dinapur Tapped by U-P-
15 5 ¥ ChaukaghatMPS-l:‘lu R
Shastri Ghat drain | 140 MLD [140 MLD STP DInapur Tapped by U-P-
16 7 Y M_—-r_-———-—‘—’_’ ction plan shall be prepare alter
Ardali barar drain - — cleanin af,,,wr,_epmseweri;ne
17 03 N | """ [Actionphnshaline prepare after
PWD office drain-1 _-——-————-—'——:*—_“ cleaning of intercepter sewer line
0.5 | i
. 5 I, dep.
18 PWD office drain-2 1 5140 MID [140 MLD STP Dinapur Tapped by U.P. Irrigation dep
19 2.2 ¥ Chaukaghat e .
: i : f—— 1" p. Irrigation dep.
Khajuridrain e —— Dinapur |Tapped by U.P. E
% 2.50 ¥ Chaukaghat MPS-140 MLD w
j i : | Irrigation dep.
Raje BazarDrain e — | i Tapped by U.P. Irrig
2 i Mandir Drain | g \rrigation dep
|sagatveer Dih Baba Mancir DrEw_———— ; d by U.P. Irriga -
=39 1 Y Chaukoghat MPS-140 MLD [140 MLD STP Dinapur |Tappec oY
22 I e
P s 4030 Y Chaukaghat MPS-140 ML [140 MLD STP Dinapur Tapped under JICA
23 Teliyabag Drain ____._.—-—-—- _— Action plan shall be prepare after
1 N cleaning of intercepter sewer line
“ oaindl e[ | i Tapped by U.P. Irrigation dep
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5 Hukul Ganj Drain . Action plan shall be prepare after
% 0.72 N cleaning of intercepter sewer line
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" |NaiBastiDrain
10 F 30 4 Chaukaghat MPS-140 MLD | 140 MLD STP Dinapur |Tapped by U.P. irrigation dep.
Nakhi Drain
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idayat Nagar drain
[ 32 [,,-npm,-vw,ain 2.58 Y Chauliaghat MPS-140 MLD 140 MLD STP Dinapur |Tapped by U.P. Irrigation dep.
5i Y Chaukaghat MPS-140 ML i A
‘ 33 IShaHputri Drain 5 o haukag a_ _Pf_‘l_O_MI D |140 ITLD ST_P Dinapur {Tapped by U.P. Irrigation dep.
|34 [R/o Near old bridge Drain 04 | N PFR sent to NMCG
’:_3’_5_! = : L B — — PFR sent to NMCG
36 [Narokhar Drain 10.94 PT PFR sent to NMCG
7 .
! Khajurlya Hanuman Mandir Drain e N / PFR sent to NMCG
38 _|konia Ramlila Mandir drain 0.80 N 7
39 |Vijaypura Kenia Drain 0.75 N A PFR sent to NMCG
40 [Salarpur Dipo colony Drain 75 P PFR sent to NMCG
41 _|Salarpur Mangraha baba drain 1.32 N PFR sent to NMCG
42 _|Mohan Katra Drain .82 - PER sent ta NMCG
43 _[konia Bypass Drain : pT 5 PFR sent to NMCG
PFR sent to NMCG
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Details of Drains in Ch@tﬁ.@g- DDU Nagar)

In
Compliance of Hon'ble NGT, New Delhi Order dated 16.10.2024

In
OA No 367/2022 Rajendra Prasad Gupta Vs State of U.P & Ors.
S.No. |Name of Drain| Tapped/ | Discharge Final Concerned Working Details of Timeline for Interim Remark
Partially/ (MLD) Disposal Department Agency Project/ Completion measures for
Tapped/ (River) Budgetary Partially
Untapped allocation Tapped or
Untapped
Drain
1 | Railway Drain. Untapped 13 MLD [GANGA River
. 21 Month after
Construction of A E
Bidding perod of
. 45 MLD STP at
- Namami Gange Vill R appx . 06 months Bi diati
2 | GandaDrain Untapped 12 MLD |GANGA River| g Rural Water Hisauna (Technical Tender loremediatio
UPJN(Rural)| Approval of n of all nallahs| ...........
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Project granted is being done
Department October 2025) Next
oy HMiCG.on Process is bein
22.01.2025 P
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